381  General Budget—

The motion was adopted.

SMM.O.M:Iﬁtroduceﬂw
Bl

KERALA APPROPRIATION BILL®

The Minister of Revenue and Civil
Expenditare (Shri M. C. Shgh): I
beg to move for leave to introduce a
© Bill to .authorise payment and appro-
priation ef certain sums from and
out of the Consolidated Fund of the
State of Kerala for the service of
the period beginning on the 1st day
ot November, 1956, and ending on
‘the 31st day of March, 1457.

Mr. Speaker: The question is:

‘“That leave be granted to
introduce a Bill to authorise
payment and appropriation of

certain sums from and out of the
Consolidated Fund of the State of
Kerala for the service of the
period beginning on the 1st day of
November, 1856 and ending an the
31st day of March, 1957".

The motion was adopted.

Shri M. C. Shah: I introduce the
Bill.

GENERAL. BUDGET—GENERAL
DISCUSSION

Mr. Speaker: The House will now
resume the general discussion of the
General Budget.

Pandit Thakur Das Bhargava was
in possession of the House. He may
continue his speech now.

dfen Iree W wriw ()
AT aead AT, FT G o wY
Tgr a1 fis oY ST A gATUE &Y WY
wF ¥ A7 FraC qrfga N qwAg
¥ grfrer g €1

The Minister of Finance and Iron
and Steel (8hri T. T. Xrishnama-
«hiarl): May 1 request my hon. friend
to resume his seat for a minute? I
would like to seek some direction
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and enlightenment from the Chalr

in regard to the programme of the
House.

The Business Advisory Committee
has allotted 10 hours for the discus-
sion of the Budget, 5 hours for the
Demands for Grants on Account and
the Appropriation Bill, and 1 hour
for the Finance Bill, making in all
16 hours. I think we have spent about
an hour yesterday. But I find from
the Order Paper for Monday that we
are taking up the foreign ' affairs
debate on that day. I would like to
know what the programme will be
in regard to the Budget.

Mr. Speaker: We are sitting to-
morrow also.

The Minister of Railways and
Transport (Shri Jagjivan Ram): Are
we sitting tamorrow?

Mr. Speaker: Yes. We are sitting
tomorrow also. We are sitting till
six o’ clock today, and this discus-
sion will go on up to 3.30 p.Mm. That
means that we shall have about four
hours today. Six hours remain, and
we have them tomorrow. I think we
can finish this tomorrow.

Shri T. T. Krishnamachari: But
the time allotted for the discussion of
the Demands for Grants on Account
and the Appropriation Bill is §
hours.

Mr. Speaker: That will stand over,
unless Government are willing to
have it earlier. I leave it to the
Minister of Parliamentary Affairs and
the Finance Minister. It is for them
to decide.

Shri T. T. Krishnamachari: The
position seems to be that the Business
Advisory Committee has given time
far in excess of what is available
between now and the 28th inst.
That is a matter which I would
respectfully point out so that the
Chair might look into it.

Mr. Speaker: This matter was con-
sidered, and that is why the Business
Advisory Committee recommended
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(Mr. Speaker]

that every day we may sit one hour
more, and we may also sit on this
Saturday. We thought that by dolng
80 we shall be able to reach 42 hours,
whereas according to the programme
before us we wanted 424 hours. We
thought we may be able to save half
an hour on some item. We are trying
to sit even late. We shall finish it on
the 28th inst

Shri T. T. Krishnamacharl: Thank
you.

dfen st v wiw ;% a7 W
¥ g ar fs fmafganT St
WA T TReNE § griae gu g | e
s amwy draT arfgerT wedt et
seheguEE w1 T v O
g § Wi s feat 93 oY gremer
IFR AT W §, T wET awn
£ WX 9T & ¢E g & 3 e
T A ) Fw s W e
I3 4t Fi A A A w g
T @ &® 8RR 9% feArAr srgar
) <@ fooer F w0 & qgar o gaE
N g & wg s gratar w1 E
tmmtfwwnﬁ:wtﬁ*ﬁa

b oo v owm ) rfaes
Y s & @AW R uw @
o WA LT, § T W § wRT g
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1 o fe dfey oy frwm
wafeat & §f Wik forgld wa vy
9T qEE W ot | IR ot dEe oo,
WIR W OITA AR *ff &, A
o wgr ot fir ag wned § fe gx o
ST Y AT CET WA G AqT
¥ fag, wmw s & fag e gEdr
wafaarr ® g v & fag & Wz
& awer g e vt SamEr onfrr 3
o fae agw qfeew &)1 W o
ger fFar oy gt W agE @ o
T AR o Frawar § fr g g
TF ¥ Tt w4 & AT qw
WY Y T gu A A oo
¥ @ frgzor e afel 8w
AR ¥ Shegew T wfrefior W ow
ooy *7 {car feemr W &1 A
@ fear s wfgg 1 wf wW @
@ w9q T § A wEN & o
g sEawis W@
e w50 ¥ o Wy S ¥
WX wl ¥ o xRy W oww 3
@ for oF & o g 9 ¥
g T e & @ T
farerd: qrer ey ¥ S avfaw ofr e
¥ aw ¢ Wifs gefan & awd e
Frfaw Swr AL w7 i w6 far
aifgd | & owar § i s gefer
¥ T} ¥ WK 7% TOW FY T N
Mgk wEAE fafreT qw OF I
oW qed WX ¥ga fe gad fag @
yREl ST W WT A WTAREEAT
45l xmmqw%mm
T e &1 OfeT ¥ Wi Qe aw-
o 3w A won e Gy fe
TR EEAT T AT W GH T
&g T weEw | & g § fe s
wh Ty ¢/swt et qn o SRy
o fiqr og ) EY P WM KT
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ot oy AT xRl gF W A {H
o ST TRE § 1 WX T W
o g W1 % 5 g7 OF SRAE § ai
i WA A, A F AT 9T QAR
WX At w seage E 5 & o ¢
AWH T WHE R W IEH
AW FF )

o &fFT Srga 1T A F I
Qoo FOE TIAT AT F; gfaT @
& 9 & amwar § fe fia oy of 2w Al
FT JAIT 1 GG qRA I ATA R A
AT § W T w7 AT FEA AT
& ¥Y8 oAt Ao qar wvAr a4 A
A farrad §Y | ¥ 78 TAKT oW
wenr §Y sfesaw g | a8 I arfi
99 ¥ § ug wfesawg oiv
AR AwfafeT o s AAEd
IF F A W qIg & AF @A
g14vggfrer & 9 qTLOH
oedl ¥ WA & fAg TF ¢ wEW
A fak frg fr ag g aw fo & 5
o d TN § 1 T erew I AT
w%Er 1 A9 Fors fisar § 1 97 *fedt
# 43 wg1 w1 fF qEmT ® THdw %
i F 2800 T F WL FFAA |
| ¥RT AFW A3 TG | ¥ agh 9T
facdy wfaeay oge g A I NAY F
IE & yTéaT W fil gAY [y T
awT @ & fag safgwr @9 6
s ATy FEW W AT
quTy wehiE § R g9 fear o
sdifer ® awragy @ whw e
e I fag < fyar TaT ¢ e
Hwdrafig & wwn o oy
¥ N W e i W WA
oy ¥ g 1 ¥w il € 9-
fuflew det wrs AT@Y & SgE W
saw f a & fag o & oy ror
@ vt ofgd oy o S0 wfie )
Lt SRR O AR
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A AT & § Fre 9T 7w W N
I WAN § W T% ANT qq £ 0
& wf.q 3gwt wey faw ang ) &Y A
Siqtadtagr § TN ™IHATE
Gfirek; ST 3T o w47 wg € T
w1d sanET A8 € AT W uRT WO
w1§ saay &% W afy @iwil
w1z aafafies §eq arE Ay A
EqTAT Y qH W JY AT ISTAA
Sl SR CHED SIS I L
T @ad A 1fi § e I
#T & Y, agT § @ K, A q0w
@mﬁﬁm&mﬁ‘wﬁ udi g1
oY qAdIT 47 99 A § W AT
g of wra & qwd e st A A
&9 ST%) FTHAG T G & 1 UL
qay frar T @Y W & W TR
IAeqEad) forfe a1 § aft W1
T 78 "gAT FLA R foear €8
qifagrie & oF qar ®w fiear § P
% (o oy quforag &t gefew g o
% W& 97§ v wedegudr § ™=
o ghor g & qw OF wrer feamar
ate qn TgF o e e e gl
& w9 3 A wiw ywr § e oyt
& g qwdT f | ITH 9T AT T FIST
) gow e Al g @
g ¥ w0 e s fire o )
gAR Ao F §¥ Qe o g F qd
& frad fis o e} 7 o AT
W aff o Iy § 1 ave ww fgegas
7 s g & wgd § Wy
B F 9gFT W § A qTIwy &A@
wifgd | & wew & wet w7 g fe /G
@ oy Y a8 6 waw § « 997
¥ aftr ey fifroedt & o @ 9%
Afcready 1 w7 o www § o
*r wifow w31

waw § mmm
WY A fane W g ey oof ot
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{ dfew sz amr ot )

i § & Al ff agl T o werrf ag srovalt w1 ST W A
W wgaw Gorr 7 a age g a ¢ fex s ot ofem qerfaen
Wt gt gz &4 de § f6 Fogefior @ Wiy R FY § W AT TRATAT W

aE wem @ et @ fraar Ty
§ IawT a® wrells w1 "I HAT
awan & 1 & feqar oft g 3 Wy dae
¢ s frnt fr @2 g wge § P
I Ay A fred W g Al
aeels § g § A% agE ww Seew
€ 1 W ) e g £ gt vk
dyw Wz § 7y W@t dvw I €
& o gt Amg g7 qTFF & woF
AETATN A7 TH | A T T FTEAT
AT PR & T F aEg
frifafacem fafre ) fagmy & 4
® ft ww wigax frmr oo & frd
TH aIS U ®TA g f—H
T fE g Tm R A -
ot 4% W wd gvgr R Tl Q)
Txar fie ot &Y awE AT § A
ag Wiy & f o F Ty A e
fr ag onfd Iet s & d AR
WS W 9T T qTE W g
I AT GET T | F A wgar
f5 gnfox e g7 ¥R T ®
IRd IO WA WF AR W
ARE TR 4w § g o

# oy ¥ wTEA § 6 Q0,000 WY
aw % for Wit & s wreid fae
T T 77 §, IR wE WEF o
& od oY wuA wEEr I 9T wAAT
sy § | e S Ty v fE
o o e # Wit § vy IR
argely oY § § w1 q W@ A )

 grod § o o8 gur oy o
are ey T a1 fs e Pofafidew
fafiecec Wt wolt o R
o & wew Q) o W v @

e § T & wgar § fin Qe G-
a7 A 7§ I F oo WY § ot
e g aff oyt fe aw whd
Ty e e o W wEw Pl
wfew Hrow 37 € dare 1 & e
FRF R & gEel g3 W fe
T |

wx & Qver ar gy sdzdAr A
AR AGT F 7 GRAT §, WS FAT W1gAT
grumatt oxww s & fawar
w7t § frs gvwre § oy o fear ag
T fear o w0 mreT dad Ty
g A e R Ry aar wr € B
W ¥ & wifE aw & e
W R g g 7 sfadnw
=W & TR & giear war e €
fir figmT fa® *Y ResenwaT w@T I
q AT GG 1 % AT T
st g fae oy qifgT aw S
RN EAfT e aa ) WEww
€Ty g wgAT qeAT § fE At 9T OE
e g g T g v faed wwe
€ § oo o i wre ¥ At 9%
o R Y e i ar F W
% P 6 W T B e WY
fagr wqr AT Wy wafecr womer
frarft apfm W § 1 F avwer § 6
frareft Sar Ak wermer wT frgee
WY § G g8 F O, IW W X
e WY §, i T oy o oY P
orC IRl % aney wgt o vy W
9T oy s anfy mff Frwar | ogW I
dwad worre € g Wy aay a7 5wl
o qardy wreef Wit syt 9T e
& wmRfor g & oW qu 7
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ot & wx v A X wd wd won
et § e R I e 6T dwed
T W W Ay FaRr awete gk
W1 & oE ¥ el pe A e
TR WY RYT wiw aw I3T W N
fie uxt o ot g X1 TR Ay
ST FH T IH T R 7 9T
fara fs T Qo WO¥ TTAT TqAEAR TR
¥ fag ¥ e T wew W
qew & fe oo o agh 9 oF A
qude Wi s mar §1 wEw
v g8 ax § £ e fexarg

59 €Y qEATT TE KT G ST W
| 1axo &1 wan § W et @ 9w W
woog T W 1w ¥ et s

¥t o T Ard 3 § oY s
g Al ww ol & g AT §
W ward & wor vy wwft &1 9w
e A Ay e dw gt e
wrorey fiery war 4T wg 0 Y Fear gt
e te wiy ¥ oinr ¥ oy Wt
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T N Zqwden st er weer fear
T T ¥ WY AR g Y fear T
wr awr e Tl frew oW W

Faoog AT wifgw ) domw  wadHE
e fin arer w1t faoreft Aoz & W
I wgdt § o w1t dom Y faret
¥ o B4, gER A Wl ow W
ETE WY aTe qawg i 4 %)
frgel war wrgw fafeer A e
g ¥ o difer o o fred
o & wHEa i W ¢ Wi e
Jora & AT § 3§ difew & Mo
ger 97 fs 99 W & o=3T W ue
faorsfy w1 oA wT ey § e g
T oarx Af frer ary forg
W & fram o fren a1 s gt
gz U% wgmy | fawely sy argd,
Tgt 9 At W aw B farwreft ot
iy 1 A v ¥ w wom wpw
£ fie o Irarary fafree agw # A-
yit & fd o Wi o e
grIw ¥ WA fid o § o R fed
i wrfEd WYX TR wod 9w ey
Nqguwl ¥ wgw § 5o
IR ¥ 0T v gy A pA
qriweret fafret e @ woaTar
o7 fir g% I TRy WY qo w6 Iy
qu vt | # ¢iifew dv e frfrere
wrgw ofr fewwy § ok woar wrgmr
g i ag wadt arak ®r g s oy
frag o qwriar (o o wod e
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[afew zrg2 Trw wni)
ws w3 wifer wgf 9 f @
o g ¥ T WY Iy anlt A
Fwefts § IEwr g T | AgioT AT
qrft £ A xog & feed AT
FLaT g sreawroaaa &y A o
& &Y FEwr qrelt w & w9 S & A
ot vu e W g fear g
IAET MFE &7 2t AT FF 9T AT
¥ qxan & Faady awg avg ®y aravfeat
e {1 gy g A e
% F¢ & gErs A FHATE 9T ¥ g
T ¥ w7 A A R W g
T qAr WY faar STw @ IEd 9
w Hisr ot Al faar & W
A T &Y WY BT A7 AE FHF AT
# e g 5 ag "o mfefener
% § we ey gEAT ¥ 9y
€t 7T 9% famme & | v A g
gt 9T AT qgr ¥ Wi gATr Ay
T I G ¥ AT F o gwr
o &% T wrdy grcoArT & At W
I CHTR WY QU 447 fog avfe SR
ugT T A Y A A T I WAy
qarfy 7 Y qwfrs g agar s ¥
L Rt Al

% q9q A aaa fygw fog &
O3 7 qgd <f vk adan feeraa we
W § W frge e aie T
wrorg gt wfeg A E s ag §
waferat wr wrwen | & ggem wgn g
fi w1 WY qrew 7z wg v & fr Fegw
T a9t & g 3w WY At w1 g v g
wr g Y #y e ey Oy T §

{7 |9l & A 7T o g wIKw
W A e T vl §
mm!‘ﬁmméﬁvw
WE g ol T § S a6
R O o v 9N Y s
¢ oy ohyee 0, Tr
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waw § A w3 ) g @ wh-
wera STegw Agt A o oy e
d¥e Tre T A ey A Q)
qa 1 o o gt wigAw fafreey
& wont §, srew fafrerc gmew &
ETLY YT CHTH WY EIHATE AATA W
forg witraeR Negw 1 @ wrfeg
A AT 3 & Ay wAA § I FET gAY
R aXF TAARE Y s AT MfEY
o 3 # dow Fow qgET Wikg |
q# 7z 3@ FL AT g LT B 2|
& 179 €T WY FTA TT A% T B
forg & X o & A I31F oA §,
Afew w8/ T w7 W A qaeorg
A& T | weh Fror #few drz wr W
oA FT & | g% Z@d § 6 Ro HUF
T §F 9 F I 7@ T4 AfFA 0
FOT TG @% A& e T A9 fas
Ro AR TG @S Y | XE TE
Traedl & are 3 F0T T9E TEA BET
€T I | fed v S IqE § $99
3} T Y W gy | W ww 7 7
Qe [Ewd ¥ 9 L Aradr
feare ofY av [ ot sew ok fre
W@ wa 1 a8 oo s frelt frer WY
®YE TR BRT T9 TG AT Y a1 4%
amg g2 fasd & o fos farr fovay orqr
1 | W AR T wET TEE AT HY AT
BT WX WY AT e Y g W S
Y Wi TR M W) O G
wifeT | ww @ gn e fafres
W Af e T ane ot
w7 M e w ol @
et |

Ty ¥ wefeadt * grew wol)
aff gt orx o foreerr Pl T AR &
I9 w1 A O SN ¥ A6 o7 /R
w1 e ow aw dw e aff OF, Wl
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7@ 2 @Y -3 fag e fefasfet
g frarer w2 faegat f@afw F ga&F
T 70 9O 1 39 3 FF mow It
F AT GIRT F1F | gAR AT gAR
wiAw fafqes amge F feaar ot
fen? & =g fF s &4 aw @n
e sg fw frgd s arel ®
Tadde A 79 a8 a9 fFal | 0 7%
TRz A uF 7% e 5w &
T FT TS g% e g 5 |

F SIS @7 qased deg atdi v
qE feerar avgar @ Afem & wwaar
Ffd T dag fawe 91 4 fag § 3 fag
F TRqET I 47 frw wEm 47 77
T wgd o s F7 forx frar ana
 |a g fir g 9t &1 9= 1 afer e
T YA F QT 99 & e &y
TG R F | T aTH T W Ao
R AT g<, Al A1 5 TR 9 T

A 7€ | it o adt avdvay o freer |

FTFIH E I T5A § wert 71 @8, frw
a1 f% g Fres anga A T ar
o agq w2t Hfgaer D@z #1
T fopr ar 1 F g § B awer o
FARE Ty & g7 ooy e § 3R
T IeET TH AT TCE JASAG 3 T |

A A A A oA s o

Taoag foomé o, A dw wfaam
T T TG A @ aF gT oo
Fq FHGA T Y T T TR A
LIS FY Y | 98 7R & f 9w F A
FTHR T AT § S 3, Al § A=A
§ 5 F9 wfas @i 9 F a sex
¥ T A1TRT &l gw Y 99 e
T 5 T o 9% ga fataarsse gon
TG

AR § a1 § W T2 7oo™
SIS BT ATEAT | 91 el & oy
2 & ww 3w 7 faafad & wigdt
25 M7 Wbaerer 29w S @ g
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T AW & FEa 9 & www & & 9y
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dar gy, faorelt s, Qe w1 Aw
% A, 56 | SART GF 1 A &,
WA g T T e a7 78 qerswg
& i § | et & 4 A5 Feowm Ay
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[dfen s <ve wrid]
as & F @yl o oo e Zer
g g f& 37 w1 Tadie & o
& 1 xg Wy § fr madET 99 § amv
&y w1 w @ § WX Tadde § ah
A awgddr g & am J
wid= qrdf #) Frz fae § 1 oF fag w™
U ek a7 a1 £ & 39 & aw
eI I qEEfF e T @
g FWX XA &% AT qgEM AR
qiferaTiz g/ oF et 9 | w¢ form &
&% 9T T ¥ g0 A7 F 99 FRY w1¢
wT Y fawed &Y ag g & | AT AR
& 99 *MNE FH B Jax § fad
AT 9 § fa AR AR I TR
femre )
qR AgT R § W gW KW N

® g WY # fi6 g9 T & A a7
oG TR § W1 §W & wT s Ak
W 6T ¥ § %A § foa & gw oA
g qF 1 A g F g O A& G,
TIATERT AT WET &M |

Shri Asoka Mehia (Bhandara):
Mr. Speaker, 8Sir, I would like to ex~
press my appreciation of the Finance
Minister for having responded to my
request or perhaps on his own, by
issuing a White Paper on the Budget.
The previous practice of havinga ‘A’
speech and a ‘B’ speech and reading
them out not only took a lot of our
time but made it difficult for the Mem-
bers to understand fully the economic
background in the light of which the

proposals of the Budget were to be
Judged. 1 would like that when the

22 MARCH 1987

General Discuasion 395

of the wider public to the basie reall-
ties of our economic conditions.

About two years back or one year
and a half back I felt very happy be-
cause the attention of this House, the
attention of the Members and of the
public was increasingly getting rivet-
ed upon the economic problems of
the country. One felt as if the whole
country was becoming Plan conscicus,
was throbbing and pulsating in res-
ponse to the needs and requirements.
of the Plan. In the last year or more,
our attention has been diverted to.
other problems. I do not underrate
the importance of these other pro-
blems. Our thoughts and our energies.
were absorbed by the great question
of States reorganisation and, in the-
recent past, inevitably, our minds are
preoccupied with the problem across
our frontiers. But, if we permit our
minds to be occupied with the pro-
blems of States reorganisation and of
Kashmir for a long time, if we do not
set right our focus on economic pro-
blems, I am afraid we shall be guilty
of permitting the ground on which we-
stand getting completely undermined.

I do not for a moment underrate
the importance of other problems but
the paramount problem,—-the
problem of all problems-is.
the economic situation in our
country; and I would ke
to invite the attention of the whole
House to the economic imbalance that
is growing in our country, to the
malaise that is creeping in our eco-
nomy that has been ably brought out
by the White Paper.-

You will remember that on the
previous occasion, a few months back,
when I had an opportunity to make a
few observations on the interim Bud-
get that was presented, I had
invited the attention of the House and:
of the Finance Minister in particular-
to the economic crisis that was loom-
ing on the horizon. The Finance
Minister was good enough to give me
a fairly long reply but there were
many passages in it that were evasive.
1 find that the croakings of Cassandrs:
have proved to be more true tham I
would have liked them to be.



397  General Budget—

When I spoke some months back I
did not have such massive material
before me, and even it I had tried I
would not have been able to bring
together such a formidable array of
facts and figures as have been presen-
ted to us by the Finance Minister in
his White Paper. And, a study of this
White Paper will show that many
things seem to be going wrong with
our economy. We really and truly
seem to be merry-making on the brink
of a volcano and unless even at this
late hour we are prepared to realise
and recognise the full gravity of the
crisis that is hovering before us, I
shudder to think about our future. Not
only prices have been rising; produc-
tion has been either stagnating or
falling.

12 =rS.

There has been expansion in cur-
rency; all kinds of things there have
been; even contradictory things are
happening and what are we told? We
are told, and very rightly, that we have
got to increase our production and we
have got side by side to increase our
savings. But if you look at the facts
of the last 2 years our production
either has remained stagnant or has
been increasing atapace which is so
slow, at a pace which is so agonizingly
slow, as far as our savings are concer-
ned. Our savings drive seems to be
petering out. My friend Shri S. K.
Patil made very interesting sugges-
tions on a previous occasion and in
response to the very eloquent speech
that he made, the Finance Minister
threw the baby in his lap, and I think
the baby has been lying there pro-
bably unattended too. The net result
is that neither have we been able to
step our savings nor have we been
able to step, up our food supplies. We
are told that in the next four years
we have to increase our food supplies
from 60 million tons to 80 million
tons. How exactly are we going to
do it? Over and over again, I have
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to achieve them. We are not moving
in that direction. What is wrong
about it? Here is a diagnosis of our
ills. I find in the speech of the Fin-
ance Minister no reference to a solu~
tion whatsoever to this, able, brilliant
diagnosis that is offered. How dp
you propose to overcome this diffi~
culty? I fully realize that this is a
lame duck Parliament and probably
he is reserving its full treat-
ment till the new Parliament gs—
sembles. I cannot quarrel about that.
I would like to remind this House, and
the country outside that we cannot
afford to wait for a month or two
months. We have got to become fully
aware of the seriousness of the situa=-
tion. Last time my main criticism of
the Finance Minister was that he is
not making the country sufficiently
serious. The White Paper is there; 1L
do not know how many people have
cared to read the White Paper. From
the speeches that I heard in thisx
House, with due deference to all con-
cerned, I would say that they have
not cared to read it. If Members of
this House have not seen the White
Paper, what of the larger public out-
side? Therefore, it is for the Treasury
Benches, the Finance Minister, and
the Prime Minister to make the public
realize that we are facing a tremen-
dous crisis and the entire nation must
gird up its loins to overcome it

Food and clothing are the most im-
portant items. If we are going in for
deficit financing, if there is super~
fluous surplus purchasing power foas—
ing about our economy, the most
effective way of mopping it up would®
be to make foodgrains and cloth avail-
able in more abundant measure, but
our production of foodgraing an@®
cloth is becoming siagnant. What
have we been doing about it? Ambar
Charka is very good; increase in
textile factory production is also use-
ful, but we seem to have been tied
up in this controversy for the last two
years with no result. We are faced
with a situation where we have - to
depend upon foreign assistance.”
Whether foreign assistance would be
forthcoming in the future in the mem-
suwre we want, I do pot know:
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-aspecially when our foreign exthange
is. becoming 8o very dosperate, 1
-wonder how far it i3 wise for us to
fritter away our foreign exchange
resources in buying foodgrains, and
cotton in order to produce the cloth
that we need.

As far as foodgrains and cloth are
-concerned, our position is shaky and
tas remained shaky and has remained
vulnerable, and the entire Treasury
.Benches seem to be generally com-
.placent about this situation.

As far as savings are concerned, I
.am not able to understand why the
corporate savings have not increased.
“This has been a period of infiationary
Pressure; this has been a period
‘wherein prices have been rising and
in some places prices have shot up.
Why is it that if profits have increas-
.ed disproportionately, savings are not
dncreasing? What has happened?
“There is no reference in this White
Paper to the profit that have been
made by the various industries and
what have they done with those pro-
Ats? Why is it that a commensurate
increase in corporate savings has not
taken place? We have increased our
taxation substantially. I do not know
how much further taxation it will be
possible for us to raise. What are
the other ways and means ultimately
of mopping up the surplus purchasing
power that is circulating in our eco-
nomy? How are we going to mobilize
our resources? What are the forms of
gavings that are available to us?
Personally, I feel, a situation has
«come where every Member of the
Legislature, particularly a Member of
this House, must come forward and
undertake the responsibility for deve-
loping the food drive and for stepping
up the savings drive in his own con-
stituency. Unless Members come for-
+ward and they mobilice the goodwill
of other forces in their constituencies,
I do not think, purely through the
admintstrative machinery, this difi-
ocalty will be overcome. On the
‘previous occasion, I had pointed out
1hat we must Hnk up the wages of
i workers with the productivity of

22 MARCH 1857

General Discussion 4%0

labour. 1 do not think very much
has been done in that direction. 1
had also suggested to the Prime Mi-
nister, the Fihance Minister and the
Labour Minister that they should call
the prominent leaders of the Trade
Union Movement in the country, and
sit down with them and point out
how very important it is that we
must step up our production and in
order to step up our production,
whatever needs to be done has to be
done by the management on the one
side, the Government on the other
and labour on the third side. That
also has not been done. Unless every
effort is made to increase our pro-
duction, and above all the production
of cloth, we will be facing a very
difficult situation.

The foreign exchange position
seems to be becoming more difficult
and it has been rightly stressed that
we shall have to cut down our im-
ports and augment our exports.
Various proposals have been made to
implement this policy, but here again
unless the entire country is made
conscious of the difficulties that we
are facing, unless the overwhelming
support of the common people in the
policy of total mobilization of our
resources for the purposes of deve-
lopment is achieved, 1 am afraid we
shall have to revise the target of our
plan from 5 to 7 years and we may
be faced during the short period by
serious economic difficulties. We can-
not afford to do these things, and,
therefore, we have got somehow or
other to communicate to the people
outside the need to understand or
realize the gravity of the situation
and at the same time not be alarmed
by it, but be prepared to come for-
ward and undertake in a mature man-
ner the responsibilities that the situa-
tion calls upon us to shoulder. In
spite of the repeated requests that I
have been making in the last three’
years that I have been here, neither

throughi this House t3 the' cotdiktry ¥



a whole the imperatives of planning.
My hon. friend, Pandit Thakur Das
Bhargava, for whom I have very
great respect, and if he will permit
me to say so, great affection, just
now talked about the need for hous-
ing. There is no doubt that in this
country people are living in bad
houses, that housing is a crying need.
The Planning Minister is not here and
in his absence I would ask the Fin-
ance Minister: Is it possible for a
counfry that is trying to buckle up
and build up the basic wherewithals
of its economic development, to
divert resources for housing?

Some time back I had the misfor-
tune to come forward and say that
we cannot afford the expenditure of
incredsing wages unless productivity
is raised side by side. I was criticised
by my INTUC friends on one side
and AITUC friends o¢on the other.
Probably it was not good politics, but
I contend that it was sound eco-
nomics. Likewise, the demand for
housing. There is no doubt that
there is a great need for housing.
- Our urban population is increasing
at a terrific pace. If one tries to
study the position of the towns and
cities, he will find that the metro-
politan centres are growing at a dis-
proportionate rate; smaller towns are
not growing; and it is half a dozen
big cities that are growing at a ter-
rific pace that they are going to create
a terrible problem, perhaps an
insoluble problem of housing. It is
necessary, therefore, to see that there
is some diversion of population from
metropolitan centres and some at-
tempt is made to develop smaller
towns. That, of course, is a part of
the general strategy of planning, But
what is more important is that we
shall have to consider the claims of
housing within limits, because hous-
ing in terms of immediate economic
development is a non-preductive
activity. It may sound heartless to
talk like this. After all, my heart
bleeds as much as that of anybody
else that our people have not got

houses. to. live in. But why have they

mot got them? 1It is because we have
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not got the resources to provide then.
with., And“first things have to come
first—the very things, the increass
of food preduction and cloth produe-
tion and the building up of the
wherewithal of the capital base of
our economy on which the entire
superstructure can be built.

The housing for the people iz =
part of the superstructure. That is
the reason why it is criminal to per-
mit a few people to live in luxurious
houses, One of the reasons why we
have repeatedly said that you must
move faster towards socialism, to-
wards a kind of egalitarian society is
not because as the Prime Minister has
often been supercilliously saying that
we want to bring down people to a
low level, we do not want to share
poverty—that is not the idea—but the
whole idea is that these are the legi-
timate demands of the people; in a
democracy people are perfectly enti-
tled to say, “Give us houses”. With.
an underdeveloped economy you can--
not give houses. If you give houses,
the resources will not be available for -
building up the capital base of the-
whole economy. What then should
you do? You must communicate to:
the people the priorities and appeal
to get their co-operation. Secondly,
you have to try and bring about
economic and social equality as far
as is humanly possible, because with-
out doing that we shall always be-
faced with these difficulties. There
are generous hearted people here who
in their life time want to see that
the terrible poverty, hunger and
squalor, from which our people
suffer, these terrible scourges must
be lifted, must be removed. If the
people in authority divert our limit-
ed resources to these humanitarian
things, the result will be this: neither
that will be achieved, nor will deve-
lopment take place, and we shall be
drifting towards more or less a kind
of a situation that has arisen in a
number of countries of Asia.

I would like to sound a note of’
warning, again a very unpopular nobé
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«f warning. When I look at the elec-
tion results, I feel that to a comsider-
.able extent, linguistic feelings have
received tremendous support from
rthe people. This is very good as far
a8 it goes. But it cen be beyond a
«certain limit, It is quite possible that
now that our States are reorganised
.on linguistic basis, increasingly the
Htates will come forward and make
all kinds of demands on the Centre.
It is possible that they will come to
rthe Centre and say, “We want this,
you are not attending to this problem
.of ours, this particular difficulty of
‘housing is or is not being attended”
and so on. The result is that instead
©of the States coming to face the peo-
ple and say, “Look here, these are
.stubborn difficulties and they can be
«overcome only if you are willing to
:shoulder it with your hard work, co-
«operation, austerity and devotion,
with incorruptible and efficient admi-
nistration”, it is quite easy for them
it0 divert the attention, to wrath and
discontent of the people to the Cen-
‘tral Government. The Central Gov-
<mment, for one reason or another,
amay not be able to meet all these
demands, and the result will be that
disruptive tendencies in the country
will grow—not that anybody wants
them to grow. I am not suggesting
that there is any single party in the
<country  which is deliberately and
consclously trying to foster disrup-
tive tendencies in the country, but it
is a part of the very dangers of
«development to provoke these ten-
«dencies. In the very process of deve-
iopment, we seem to be breaking at
seams. That is where a conscious
effort must be made to keep people
together, and a conscious effort of
‘keeping people together is not purely
& political jugglery. It is a task of
providing to the people the right kind
«of national guidance.

I have often asked the Prime Mi-
wister, and it has been a matter of
deep sorrow to me that it has been a
woice in wilderness, that he should
wot be the leader of a party dut be
@he tescher of the mation. It has been
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a matter of great regret to me that
from the one person from whom I ex-
pected that the nation would be
taught and would be led in the right
direction, not in terms of providing
a particular type of government but
in terms of providing a certain
stream, continuing stream of under-
standing, thet is not forthcoming. We
all seem to be very happy and very
satisfled with the various things that
we have done. But we are ruhning
away from the fact that the very
stubborn economic problem will be-
come more obdurate, will become
more stubborn. In the last ten years
we have been moving nearer and
nearer to the hump, and when you
reach the hump, the crossing is very
difficult. We are reaching the hump,
and once we cross the hump in the
next ten years, then the pastures are
open to us. In the next flve or ten
years perhaps we are reaching the
period, of our greatest challenge and
the future of this country will be
determined by what we do in the
next five or ten years. That is why
1 am anxious that we should be able
to evoke from the people the right
kind of response. But the right kind
of response will not come unless they
are offered the right kind of stimulus.
A small step, a worthy step in this
directien has been taken by my hon.
friend, but I do not know who will
be the Finance Minister next. I hope
our present Finance Minister will
continue in his position, If he {1
there, I would very much like him
to continue this process of educating
the people; and rather than go abouf
thinking of the elections, now tha(
the elections are over, for the next
four years do not go about beating
your drum, but go and tell the people
the reality of the problem and try
to enlist the co-operation of our peo-
ple. Above all, try to make this as
non-political as possible.

1 would also like to appeal to
ere ranged against
ruling party in the elections, only

The elactions are over

§fe
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When the question of Kashmir comes,
everybody says, ‘“Here is a great
emergency and we shall be prepared
10 forget everything and rally to-
gether in order to Zface the emer-
gency.” I say that this iz a hundred
times greater emergency than Kash-
mir, and unless we are prepared to
rally together in order to overcome

these difficulties, we will only find -

frustration in this country, frustra-
tion in this House, frustration in
wveteran members like Pandit Thakur
Das Bhargava, than whom, I may be
permitted to say, there is no more
sincere member in the House. When
he goes to his constituency_ and
‘inds people very unhappy and mis-
erable, what can he do except to
come here and speak in the strain he
did today? If this House hears him
and says “Don’t worry, we are trying
to shoulder this vesponsibility”, then
he goes to his constituency and says,
“I am old; I may not have the same
‘vigour as a young man but I am
‘prepared to put my shoulders to the
‘wheel.” Will not he be speaking a
different language than the one he
‘has spoken today or he has been com-
pelled to speak in the past? I would
like in the new Parliament that kind
©of a new voice to come up. Only
when that voice comes up in that
Parliament, when that new kind of
vibration is felt outside in the coun-
try, shall we be able to overcome the
difficulties that face us.

I would like, finally, to make one
appeal to the Finance Minister. Do
wot try to be supercilious. Do not
try to put up a kind of a complacent
wttitude concerning what is happen-
ing. Take the country into confidence.
“Take the House into confidence. The
elections are over and the ruling
Party has won the elections as it
wanted. Now at least, let us try to
bulit up our country on the basis of
mutual co-operation and an honest
understanding as far as facts and
rexlities are concerned.

Shri Tulsidas (Mshsana West s
I think you for giving me an oppoer-
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tunity to speak on the Budget pre-
sented a few days ago.

22w
[Ma— DEpyry-SPEAKER -in-the Chair]
. On a previous fon, I said that

the hon. Finance/ Minister had the
qualities of a statesman like Kautilya.
I still maintain that. He has proved
that in administration of the Minis-
try of Commerce and Industry. Heis
now in charge of the Finance Minis-
try.

As my friend, Shri Asoka Mehta
said, the elections are now over and
to gnthuge the voters, we have, said
something more than what we| can
achieve. I hope that we will now try
to be more realistic. Let us now show
the country what we can achieve.

Thgre is a certain T~
ence [ in the Budget every year . For
the st five or six years, we have been
making very conservative Budgets.
The safety margins provided, have al-
ways been excessive. For 1955-58, the
Budget Estimates showed a revenue
deflcit of 17 crores but the final ac-
counts disclosed a surplus of Rs.
crores. There was a difference of Rs,
cores in that year. Similarly, there
have been excessive s of safety
in all the Budgets since 1880-81; o an
average it comes to Rs. 50/ crores
every year. When these over-cautious
Budgets are presented, it is the prac-
tice for the Finance Minister to impose
some additional burden of tax _ap-
parently on the groynd o{ vering the
revenue deflcits and flnahcing deve~
lopment expenditure. But, there is
chronic backlong of about fitteen, per
cent in the development expenditure.

As Shri Asoka Mehta rightly qb-
served, this is/the first time that we
get this white paper containing all the
facts and figures. It shows that the

development expenditure has een
short every year by more or less/ fif-
teen per cent. The Bud

have always proved to be wrong. The
Finance Minister is known for his ori-
ginality and boldness and I_call.tipon
him to secure greater / accuracy in
budgeting by eliminating the practice
of excessive budseting.
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The difffoulties with regard to the
implementetion of the Second Plan

have amply made out by my
friend, Shri ka Mehta. Fortun-
ately, these ulties have all

in the first year of the Plan and we
hope that the Finance Minister will
take proper need so that these diffi-
mlﬂﬂmy not be continued during
the aining period of the Plan. I
only hope that he will be more
realistic than he bhas .. till now.
We should think ahead whether our
resources will be able to meet the
expenditure as envisaged in the Plan.
One generally likes to achieve much
more than, one’s capacity. There is
& limit t? what a nation can achieve
within a’ certain time. If we over-
step that limit, such difficulties as we
see now appear. Under the present
circumstances, I will not calljlit a
crisis. I do not want to get myself
acared at these difficulties. I am sure
we can oyercome them. But, we have
to copsider whether these difficulties
have Fecome apparent on account of
the over-stepping of certain limita-
tions. The present international
tensions do not justify our embarking
on Wiﬁous undertakings. The
‘strain, atress and  instability aref
‘already visible in the form of infla-
tion, aduecrse balance of payments,
transport boiilenecks, raw material
shortages and flnancial stringency. 1
am glad that th signs’ have
appeared in the ﬁ:;‘q year of the
Plan.

Omne of the advisers to the Planning
Commission, Shri Moon, said in a
recent radio talk that he tho that
there would be a twenty perfcent.
pruning. He also said that the frills
my‘ﬁge removed Jeawing the basic
projects intact. 1 would like to know
whether the hon. Finance Minister
has considered what S Moon said
in this talk and how he going to
prune the expenditure in the way he
anno\mced.

l'hetratestd!ﬁcultytorthh?hn,
ushnwnmthewhm;/papernwiﬂ:'
regard to the foreign ex Let
us see why this tyhuu'lun.
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I wonder whether the present foreige
exchange experienced - by
Shri T. T. Finance Minister, is not.

the of the aycesses com—
mitted by Shei T. T. K, as Com-
merce Minister last year, Probably
be&iedtobuﬂdupsto&abd«ethej
international situation got worss’
Perhaps, it may be that on account
of that, large imperts have taken

place during the last year. e have
been able to get the essen articles
in our country before Suéz Canal

trouble started. But, whatever it
may be, the fact remains. The difi-
culty is increasing and not decreas-
ing. are unesded to
bring jthe situation under control
The ite Paper gives the figures of
our balance of payments it.ion.
The deflcit-stood-at Rs. 44
in the second qunrber but it rcmr'
Rs. 814 crores in the.third guarter.
Perhaps the deficit in the fourth
quarter must be still higher. 1 would
lx the hon. Finance Minister to tell
fwhether the deficit in the first
quarter of this year will be much
bigger than that shown in the third
quarter or whether it will almost be
the same.

The fmost important point to be
considéred is, how to solve this
dificulty. We have now .been able to
get all those articles and we hav
imported them in large quantiti
The Finsnce Minister in his
has pointed out to us the different
measures which his Ministry is taking
with regard to particular aspect,
and I am sure wej will be able to get
over this difficulty to a considerable
extent. But the fact still remains that
these difficulties are not going be
of a temporary nature because)lour
development expenditure is go to
be increased year by year and our
needs for foreign exchange will also
be greater every year.

One suggestion which the han.
Finance Minigteyf has made is that he
would ke theimport of machinery
tobedmeonﬁxedelexred

Idowmunf
very easy way of ovu-
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oertaln amount of diffieulty in import-
ing capital goods and machinery. But
I would also like him to appreciate
by this deferred payment system
there will be an addey:il} cost to the
plants which will be imported in
future to the extent of 40 per cent. to
50 per t. That is also going to be
paid % of foreign exchange.
Sir yofl know, during the next seven
years if deferred payments have to
be made, the interest charges outside
India are much larger than what they
are in this country and calculating
the rate of interest on the amount of
money which we will have to pay it
will come to about 7 to 8 perjcent.
Added to that, the manufacturers who
are sellers of these plants and
machinery will naturally charge 10
to 15 per cent, more as rice
* than what they would othorwisz? do.
Therefore, the cost of these plants
and machinery will go up, in my
opinion, to about 40 to 50 per cent.
That will be added on in future
years. /' Today if we have to import
machinery under the Plan to the
extent of Rs. 1000 crores—the Second
Five Year Plan involves impert of
machinery and vehicles worth/about
Rs. 1500 crores—and if deferred pay-
ment terms are- to be arranged even
for a fractiogg,of this sum, that will
raise }he cost of the projects engrm-
oysly/ and to' that extent our forcign
exchange difficuities will continue.
Unless and until the _deferred pay-
ment arrangements are only allowed
to be made f?r such, projects which
will give uy foreign exchange in
futurc much more than what extra
amount such arrangements will cost
us, the difficulty will not be solved.
For the time being such arrange-
ments may solve thej/problem, but
there will be added difficulties in
futurc as I have already pointed out.
That is one aspect which I would
like the Finance Minister to examine.
I do/not know whether he has taken
that into consideration or not. .
“The fact is that the difficulties in
respect of forcign exchange arc really
very very serious. 1 only hope that
these difficuliics will be greatly
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reduced by, as mentioned,
getting aid from the friendly coun-
tries. Of course I know that when
you take aid from friendly foreign
countries you have to be v very
careful. These foreign aids/ which
come from foreign cauntries may not
have any strings attached to them
but they are to have a certain
amount of opligation on the country,
and, to that Jextent, the policy of our
foreign affairs, which we have always
followed as more or less 3 very
independent one and also a sprt of
completely heutral one, will be%@gc,t—‘
ed. I do not know how far that policy
will be affected by these aids, but I
am sure that the Finance Minister
must have taken that into considera-
tion, and/he will certainly try to get
as much foreign aid ~ from friendly
foreign countries as possible.

~e_is another aspect. As re-
gards foreign exchange difficulties you
want foreign participationlin the dif-

;ulfﬂl‘t‘ﬂt projects undertaken here. As

you kpow, people would be interest-
ed to come over here and participate
by investing their funds in our dif-
ferent projects only if there/is a cer-
tain amount of attraction given %o
them to invest their money. I do not
know whether under the present
economic policy of our Governmensg
foreign participation is possible. If,ﬁ’o
not know whether there is any atirae-
tion for bringing foreign capital.
Therefore, if it is desirable to bring
forecign participation in our projects,
the Finance  Minister will have bo/
consider the matter and create such
conditions as will leave a certain
amount of atiraction for the forcign-
ers to invest their funds.

of payments/ difficulties, there is also
the questiof of our consumer _goods.
My friend Shri Asoka Mchia iust now
mentioned that the people of our
country shouyld have enough enthusi-
asm to soy/ that our Plans—we are
now putting up a Plan every five
years—are fully impiemented. ILet
us_gconsider whether ji_is, possible for
the pgople to have any cnthusiasm.
How /‘s it possible when they have

Apart t‘ro; the question of balance
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not been able to get their consumer
goods even to a slightly better degree
than they were doing before? We
have the experience of totalitarian
countries. In totalitarian countries we
have seen because the State could
not make available to the people
consumer goods even to a reasonble
extent and it went forward to build
up huge factories, that they had to
face a certain amount of revolution.
You have the example of Hungary.
What has happened there? In a
democratic country like ours, though
we are going ahead with a certain
amount of building up of factories
which are essential,—I do no say
“No” to that—if you want to create
enthusiasm in the minds of the peo-
ple of the country, the only way is to
make available to the people consu-
mer goods to a reasonable extent.
After all, we have a very low stand-
ard of living. If a slightly better
standard of living is required and is
demanded by the people, we should
make it available to them; at least
the essential consumer goods should
be made available to them. Unless
that is done the enthusiasm is not
going to be created in the people, and
unless that enthusiasm is created
whatever plans we make will meet
with difficulties. It is very good that
in our country today we are plan
conscious. This plan-consciousness can
only go further and continue to
remain if the enthusiasm is created
throughout the country. If that
enthusiasm does not remain, I am
afraid, there will be a certain amount
of frustration, which is not desirable
when we are today on the threshold
of developing and expanding our

country.

This sort of voluntary help, volunt-
ary aid, voluntarily going forward
and working hard and so on, as Shri
Asoka Mehta pointed out, are only
possible provided the people feel that
they are getting slightly better things
than what they were having before.
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I do not know how far we can
restrict this and go ahead. I do not
know how far we can go on saying:
“You cannot use more cloth, you
cannot have more consumer goods and
so on.” You must see that the peo-
ple get something more than what
they were getting before. Unless that
is done there is bound to be a certain
amount of frustration left in the
country which is not a desirable
thing.

I would like to point out to the
Finance Minister—Shri Asocka Mehta
also referred to it—as to why there
is no saving. On page 5 of this White
Paper paragraph 15 it is already
stated:

“Part of the increase in private
indebtedness to the banking system
is explained by the rise in economic
activity and the higher level of
prices; but it is clear that a part of
the finance required for expansion
was provided by bank credit. This
indicates the inadequacy of cor-
porate savings for financing the
programmes in the private sector.”

The other day, when the interim
Budget was brought in, the Finance

Minister thought that in the corporate

sector tliere is quite a lot of accumu-
lated reserves and these accumulated
reserves are otherwise being frittered
away. Therefore, he has brought in
a scheme, a deposit scheme in the last
Finance Bill. It is very clearly shown
here that in the corporate sector there
is no adequate saving.

In the individual sector there is no
adequate saving because of the satu-
ration point which taxation has
brought in. If we are going to have
no adequate saving in the beginning,
whether in the corporate sector or in
the individual sector, how do you
expect to have a planned implemen-
tation of the schemes particularly in
the non-Governmental sector which
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js called upon to produce wthin a
period of five y a certain amount

consumer goo which are also
essential? That is the point which I
would like the hon. Finance Minister,
to clarify. He said the other day that’
he was going to make rules with re-
gard to the deposits. So far the rules
have not been made. I would like to
know when these rules are going tg be
printed and published and how the
Finance Minister is going to deal with
the problem. He himself gave an
assurance,in this House that he is not
going to fsk those corporations, who
already utilised their reserves for the
implementation of the Plan. Even
on the guestion of implementation of
the Plan, the corporations have had
to finance the ‘work with a certain
amount of their working apital, along
with their reserves. The hon. Finance
Minister has given assurance that he
will .sce to it that these corporations
will not be called upon to pay those
deposits. But I find in the budget
an estimate of Rs. 30 crores which the
Finance Minister expocts to get from
the corporations {and from the corpo-
rate sector. I would like to know
how and in what way those calcula-
tions had been made, because, the esti-
mate has been given here as Rs. 30
erores. If he expects Rs. 30 crores of
these accumulated reserves as deposits,
then T would like to know how he
expects the corporate sector to func-
tion with regard to the future projects
as well as the deposits and the work-
ing capital.

As you know, Sir, even the corpo-
rations have to borrow from the banks
and it is very exident from the,
White Paper that the banking indeb-
tedness has very much increased, and
the banks provide only 75 per cent
of the needs of the corporations. If
this Rs. 30 crores;goes to the extent
of three times the amount, they will
not get the bank credit. That is also

a fact and that is.also a peint which

the hon. Fmance ' Minister should

clarify.,

Then, T am sorry I have again to
refer, as I have always referred on
the occasion of every budget during
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the last few years, to this fact; /Amely.
more and more expenditure is incurred
on the States, more and more grants
are given to the States and more gnd
more aid is given to the States/ in
addition to more and more lo to
the States. I suggested last time,
when of_course the present Finance
Minister was not handlm? this Minis-
try, that we should have/a committee
which should go into these grants and
loans to the States. After all, we ar®
giving much more to the States gvery
year, and this House is entitled/fo- go
into-this mater to find out whetHer the
loans and grants which are given to
the States are properly utilised for the
nced; of the PlanX 1 plead that the
House—at least the new House which
will be formed shortly—should
demand such a committee to be cons-
tituted by the House. Only this
House, namely, the Lok Sabha, can
look into this question of large
amounts being given as loans and
grants and aids to the diffcrent States.
.

“1 may again make thc usual point
at lcast for the bcenefit of the new
House. Wec have always raised this
point of public accountability. That
has not been properly; looked into so
far. Scveral times the Finance Minis-
ter has told us that public accounta-
bility will be there and that this
House should, be entitled to go into
the workings/of public corporations as
well as into’ the question of ameunts
of loans and grants given to the
various States. He has formed a h;gh-"
power committce with regard to/ ex-
penditure. I am sure that that com-
mittee will only look into the expendi-
ture side. But the point is that this
House or at Jeast the future House
should see to/'it that a committee of
this Housc is appointed to go._into the
aspect of expenditure with regard to
corporations, their working and func-
tioning, and so on.

. Next, I would like to know from the
Finance Minister the working of the
Life Insurance Corporation. Life ins-
surance has been nationalised, and the
new set-up has been functioning from’
1st September last. I do not know
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tow far the Life Insurance Corpora-
tion* {3 bringing in new business. Re-
ports show that life insurance ess
has gone down by 50 per cent or?even
lower. The working of the Life In-
surance Corporation up till now shows
or at least it was its object—one thing,
namely; to channelise the savings of
the people andijthereby make available
those savings 'to the Government as
well as for the other uses according
to the Plan. I would like to know
how , far after nationalisation from
first/ September last, the Life Insu-
rance Corporation has been able to
get new business in this year.

Acharya Kripalani (Bha ipur cum
Purnea): What about tfie old busi
ness? X

Shri Tulsidas: "Of course, I would
like to know_from the Fjnance Minis-
ter whether@business/‘at least con-~
tinue. In_the budget figures that
have been given there, and from the
new taxations which have been men-
tioned, I say that ‘still the estimates
which have been{ prepared do not
show any large increase in the total
collection or total expectation of taxes,
whether it is corporation tax or indi-
vidual, tax. Dges it mean that we
have freached the saturation point and
we will have diminishing returns in
future?

Shri R, T. Krishnamachari: My hon.
friend is & businessman. May I ask
him one thing? Is he not mnking
more moncy “and paying more tax?
He would know it himsclf.

Shri Tulsidas: I do not. I  would
like to know the total amount of col-
lection. I can_gnly speak froml the
facts that he has given and the Akures
before me. "The estimates do not
show any relative increase in tax col-
lections under the different heads, par-
ticularly in_regard tofdirect taxation.
What does it show? Why is he not
showing the figures higher when he
naturally says that as a businessman
[ know it myself? But why does?he
show it Iess? Is it the usual practice
of over copservallsiitiot to show more
and then show higher figures later on?
Or, is it a fact that it has[f'eached sa-
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turation point and whether there is
any chance of now getting a diminis
shing return? That is a point which
I would like to be clprified, hecause,
generally, the budgetsffor the last five:
or six years have been prepared in
such a way that theré has been an
over-conservatism and the budgets
and the ‘estimates have always gone:
wrongibéth on the side of expenditure
as well as on the side of revenues.
That is a point which I would like to
be clarified by the hon. Finance Minis-

ter. ’

1 have made most of the points that
I wanted to make, and I only hope
that the hon. Finance Ministgr will -be
able to give us some of thj? clarifica-
tions which I have asked frém him.

Shri T. T. Kﬂshnnmag :  Only
some. e

Shri Tulsidas: I do not know whe-
ther there is ‘some’ or more. I hope
that he will be able to give us all that
is,with him. I do not think there
should be any fcear about clarification
of these points. Any Member would
like to have ay explanation on them,
and I am sur¢g' that the hon. Fin~nce
Minister will give us the explanation.

Shrt D. €. Sharma (Hoshiarpur):
The cise for hackward arcas was very
ablv aromed bv my hon. friend Panf\it
Thakur Das Bhargava. I would likelto
arguc the case for the area which is
not only backward but which is also a
border arca. 1 believe there are many
border arcas in the Pupjeb. Férozepur
district, Amritsar district and Gurdas-
pur divtrict constjtute the border area,
but Gurdaspur district is a border
area par excellence. As I was going
rougd in my constituency-—of course,
my [future constituency—I found that
sometimes the border was only a mile
and a half away or at the most two
miles away from us. Pakistan touches
the Gurdaspur district] at countless
points and jt js for this reason that I
call thjs district border district. I
would suggest @r ctfully that
all the border disfrict in India should
be ameliorated and be given a special

or preferential treatment. This should
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not be left to the State Governments,
because this constitutes a special res-
ponsibility of the Central Government.
Afte! x] all, as you know, these border

trilts are in a way the gateways of
India; and, what the in these
districts do, feel is very
much conditioned ﬁ; how they live.
How they live determines their morale,
and the morale of those districts is
basically the keystane of the morale of
the whole of India. It is} not only sg
in times of war—I do nof apprehen
any war—but also in times ol peute.
Their morale fil to the igha-
bitants of the whole of {India and that
is the basic factor in thé morale of the
whole of India.

I would, therefore, say that all the
‘Ministries of the Central ,Government,
especially the Ministriei/ f Defence
and Planning, should put’ their heads
together and do something about
these border districts. There is one
thing which I have,noticed during the
last few ycars and/it. is this. We have
done a great deal of planning from
the top. It is a very good planning;
it is admirable and excellent planning.
We have done itfon a very big scale
and we have thought of big projects
and big things, which are, of course,
necessary; I do not deny it. But so far
as planning/from the bottom is con-
cerned, I must say that we have been
very very deficient. I would ask the
Planning Ministry to regulaté the
planning in such a way that|planning
from bottom and planning from top
meet somewhere in the middle, so that
planning from top only does not
remain a fact of thq situation, but

planning from bottom{falsq a
very real thing to the fhassed of the
people. There is no doub out the

fact that we have hyjlt many big
projects; but, those big projectsi do not
g0 home to the business and bosom 9(
the people at large. It is true

make good items of,talk on the pl!(j
form and people feel happy aboy.
them. But, the people in India us,
‘What have you dome for us? Wha
have you done for this ilaka or that
tlaka? What have youfdone for this
district or that district?” Of .course,
#something has been dene, but I must
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say that the of plan-
ning has got to be reoriented. From
this fpoint of view, the Planning Minis-
try ' must have fgells covering every
State, not only every State, but every
district of that State, not only %@
district, but every part off that district.
Unless that is done, I think the con~
ception of the Welfare State will
remain very very vague and gebulous

for .the x::jes The conception of a

dtable and erous India will
remain v in the air for the

people; but, if we are to bring it home
to the people, something like what I
have suggested shoul e done.x

/ /

I would that somehow we have
been ne&ectl the small places. The
Father of the Nation used to say,
“Yoga consists of prefection in small
things”. I think the’ time has come in
the second Five Year Plan when we
should think of the small villages,
small projects and small undertakings.
We will have to do that if we/ want
to make them real. While I was tour-
ing about in my constituency, I found
that the slums of Delhi and Kanpur,
of which we talk so much, were
nothingfwhen compared to the slums
that we have created in the small
towns—the district towns and the
tahsil towns. The appalling condjtions
of those slums can be better se an,
imagined. I have myself visited some
of those slums and I may say that
those slums constitute a great chal-
lenge to the neighbouring towns,
where you find (every big/buildings,
clean lanes and clean surroundings. I
ask the Planning Ministry if they ever
thought about these slums and about
the conditions in which our Harijan
brethren live. Whenever we /think of
these problems, our mind centres
round big cities and big towns and we
never go down to the small towns ?1
villages. That is the basic defect/ in
our planning. We have left it to the
States; I do not say that the States are
not doing good work—they are doing

good work no doub even the
States have got the (diseasqd of the
Centre, namely, thinkin terms of

big things and not going to the roek
bot m and solving the problems which
areffacing the villagers.
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1 had the misfortune, I should say,
of visiting some of these slum areas. I
think most of these villages, are in a
_sense slums, especially the| Harijan
quarters. But I do not talk about them;
1 talk about the slums I saw near some
of these towns. I went to a place where
the people—they/ were mostly refu-
gees—were living in conditions which,
I should say, were subh One of
the slums is near Pafhiankot, a great

d expanding city. But near that city
I'¥ound thatched roofs, without any
school or meédical facilities. I asked
myseclf, how do these people do their
work? They do their work, because
the will to live isr:here, but they live
in condijtions which are. very very
igsanitary and unwholesome.

We are building up industrial
estates in each State. I dq not know
how many industrial estat& are there,
but in Punjab I know at least one
place where there is an  industrial

estate. I think it is Ludhiena. But to

build only one industrial estate in,
Punjab, I think, is not doing justice to
Punjab. There are other places which
are industrially very progressive. For
instance, there is Batala, where we
have a floyrishing foufidry industry.
There ate many persofi¥interested in
steel fabrication and other things;
they are very progressive people.
When you think of an industrial estate,
I do not understand why you think
only of a place which is already doing
very well Why do you not try to
level up a place like Batala by, making
it an industrial cstate? There fis some-
thing about our thunking which makes
us think only of the big spots on the
map of India and we ignorc those
small spots. I must say that small
spots on the map of India are much
more numerous than big spots and to
think that by building up these big
spots we will be able to solve the
problem of small spots is not correct.
It is like an Englishman saying, “You
educate a few people at the top and
the rest will follow”. This theory has
been/applied to the villages and I think
this will prove to be eous. You
think only of a few big places and
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jeave the rest to take care of them-

selves.
13 rs.

Again, what do people want? My
hon. friend ever there said that hous-
ing should not be given priority. I
do not agreg with him. I would say
that even iffhousing is not given top
priority, at least the slumi in these
areas should be abolished. Another
problem which people have to, face
is the lack of drinking water. Mylihon.
friend Pandit Thakur Das Bhargava
referred to this matter in his speech.
I found this problem in an acute form
in many places in my constituency.
There is a);beautiful place, the capital
of a small chieftain at one time, a
place where one would like to go and
spend some tjme, a very picluresque
place, by which I was almost attracted.
But the people said: we have no water
to drink here; we drink pond water.
Now, I would ask the Minister of
Planning as to what they. have done
in this direction. I do not know whe-
ther it is the responsibility of the
Ministry of Planning or the Ministry
of Health, but anyhow the overall
charge of jthese things rests with the
Ministry of Planning. I would ask
them whether they have at least got
facts about those places in Indi
where drinking water is not availab{}
Have they collected any facts? *f théy
have, have they drawn up any klue-
print, so that the supply of good

drinking water mld__lte_ made
available to those places ini!the near

future. The<e are problems which con-
front us when we go about; these are
problems which have got to be solved.
Unless we solve these problems, I
think the /conception of a Weltare
State will'not be a very real thing.

Again 1 know that the community
projects have done ‘an immense ount
Jin our

country, I know that. They have
braught about a social revolution; at
least, they are trying to bring about
an agrarian revolutipn. They are giv-
ing the people nevy)i:‘leas about agri-
culture, about sanitation, about educa-
tion and other things. It is possible



421 General Budget—
that the whole of India may be cover-
ed by these community projects d
national extension service schemes/ by
the end of the Second Plan. But I
would ask one question? On what
basis are these community projects
distributed? I know , the answer
will be given: we leavd it to the State
Governments. Of course, you should
leave certain things to the State Gov-
ernments. But I would say that the
work of planning should become a
Central responsibility//and the details
of planning should not be left to the
State Governments, If that is deove, I
know what would happen. It was said
on the floor of the House that most
of the community projects and nation-
al extension services in one State in
India went to some favoured pcrsons.
I do not want to specify the State. I
do not say that about Punjab. But I
would only say that the community
projects should be distributed in such
a way that cvery part of the country
gets their! benefit. What do I find? I
find that there are community project
schemes in large numbers in one dis-
trict, while there are few of them in
another. Why has this/fhappened? I
want an equitable distribution of the
good things which the Ministry of
Planning has lLeen doing; I want a
judicial distribution. I,do not want
that some placcs should have favoured
treatment and other places neglected,
or given a step-motherly treatment.

So far as the community projccte
are concerned, they give a new hope to
our people. If the Ministry of Planning
cannot do thing else, it should at
least see to it that the whole of India
is covered by these communijty pro-
jects and national extension; service
schemes during the course of the
Second Five Year Plan. It should be
done su:aj.mlw;{; it should not be
left till ast year of the Plan.
We shoulmm
possible. Unless that is done, I am
sure nothing will happen. x

We have got so many small scale
industries and cottage industries.

Mr. Deputy Speaker: The hon.
Member’s time is up.

ish this work as soon as.
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Shri D, C. Sharma: But I would ask:
has the Ministry of Planning....

Shri T. T. Krishnamachari: The
hon. Member will please realise that
it is the Planning Commission.

Shri D. C. Sharma: I see so many
Ministers before me that they get on
my nerves.

Our biggest problem is the problem
of floods. I know that something is
being done in some parts of India, so
far as floods are concerned. But I must
say that adequate steps are not being
taken in some of the border districts
to control these floods. Embankments
are bcing built, but they are being
built tardily. Flood control measuras
are being taken, but they are being
taken in a very dilatory manner. In
the meantime villages are being swept
away by the floods.

Shri T. T. Krishnamacharl: The
floods are more active than you are!

Shri D. C. Sharma: I want you to
be more active than the tloods.

The problem of flood contro] is
facing some of the border districts
of the Punjab and I am sure they
are also to be found in other parts
of India. I would, therefore, submit
to the hon. the Fiance Minister that
these border districts should be given
special treatment, tecause on their
moral depends the moral of the whole
of India.

Another point before I sit down,
and it is this. We have been talking
about a ceiling on income. I know
we have been taking some steps in
that direction. But there is another
problem of minimum -vage. The
problem of minimum wage has got
to be tackled. I know the Minister of
Railways in his Budget Speech said
that he had set apart a <ertain sum
for the levelling up of the condition
of the class IV employees. Now, I
would say that this problem of mini-
mum wage applies to a very large
number of employees, not only in
the private sector, but aiso in the
public sector. It is a problem which
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covers u very large number of per-
aons. 1 would therefor say without
dogmatiging, without going into the
details, that if India is to justify
herself as a welfare State she must
tackle the problem of minimum wage
in a rational manner as early as
possible. That minimum should not
apply only to those who work in the
public sector but also to those who
waork in the private sector. We
should do something about it. We
should not keep people waiting for
such a long time.

The Minister of Revenue and
Defence Expenditure (8hri A. C.
Guha): There is already a Minimum
Wages Act and that is in force.

Shri D. C. Sharma: But I would
like that it should cover all kinds of
employees, not only workers of
particular types, but all kinds of
workers, not only those whom you
call white collared employees, but all
employees. This is a problem which
should receive top priority at our
hands.

In the end, I would say that the
border districts should be given a
specially favoured treatment and they
should become  special charge of the
Government of India.

st ow wwm (e )
IUTE AEART, T ATA ¥ I HT 4q
w0 F5 g, fa 9T N T 27 ug
gg=maT P fF A Asm e F AT §
N el STRTTE R AHEST &
A TET | 38Y 7S [ & A G
oy St Ft o awe F foo awd 2 &
QA AT ATT IAX AR 37 FAT IRATE L

99 Y 9T 91 YN Tg O9
f& wmo g ol ¥ go W go
A T g | aTwEy (oo ¥ agn
wigedd e fogam o fs
qrord® frgy & arg wrwEw ¥ oF
Qg w1 T AT W ST A
wrowty Ew ¥ PN 1 W R
T A frgr o7 gvar fie ww &
fegeemr wure | QT IV T & dwn
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13.14 hrs.
[Smr: BarmaN in the Chair]

BN T9UT @ v T @ § e
ft agrdy a1 <@ & Wi g wwe Arge
gt § A der mraag ¢ T
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¥ 3w § fw adigre ag Fear 2w ag
falfr s a3l 9 s EAR o
sraTy oy €1 2T Wi AR A g
wqT #EaT & s W & w9 ¥ Ay A%
it S A F g W EE G
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™ 7% fF o gy adwr o
e &l & B fore & 918 wrow ad
faaar | s fafar Tar @ d-
AT T 38 B § ) W T AR
&) WY 97T A7 F 0w A o vl
IR F% § 9GF F I ag § awman
g3 agm ard awelrds ot sty
a1 @RI Y EYAY &, 997 ey @y A o
w famfed & ame o9 o #r 0
wrem g {6 fooefy § o agaam
afsrarm o fawifa® & gar ar sl g
F IR A g aga Surar e 1w
fatas & maw s Argdt 71 gay
adt A7 fdlt 1 5 evfaw ) g o
T ER M7 T A1 g7 gar 7gga g
2 to gw wrd dar ol sfoaar, a@r
Tl w1ga Towr & wrw AN AT aFfre
i 1T [ammd g7 81 | uw ata A
717 § fawmr § §3 IR 2, 3 97
mrfrélarénﬁzrgmgfmgqm
g7 e foar sira #Y7 da5y 599 i
TAIR IO £ AL &0 afew G
BE 1 F war £ v e e gew
& ¥ e atedt & adt g o,
SFTAIC VAT AZ 7 ST {9 ATAT 37 98
W 3T T A IEE R 0% o
AT F7 AT AT I G5 F qT O
EEREIE Nl el L G I S e o
a9 | gafd § e g oew avw
RV (3 aFrg g € A9 e a8
awdr gatfas @i ¥ sarmfedt &
Wt A G A o, & ag e w7
= ofgg

T ¥ Az 7 dman g B gane
% d o Qe Fy fammora
AT § | uF faaram ag ¢ e R
" Y M A gAR gew ¥ aA
W @ AR @O famroara ww }
Iy wfa § gt qen § Wik W i
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areTn § g A Wity &7 § frqw
A FggA AT Ffrw W
o e wieare $3 | & avr Aw g
1< & ag gawer § fs gt on © e
Famfew AT wR Pwa oz e
@ A F = § uw gy A I
&4y o ¢ BF A aw 9w aofw & TR
& QU FIAEAT IST qAFA & A A 3H I
WO adF ¥ o g 7 Zre A
AT AR g alFr az foFp 7 e
g o e A q9ET ARy
§ | T gg frae wr d fE A @w
-FHTE WA 39T § WY A= & e
™ wEr /Y7 77 aferar w7 7F, 7 Iga
Afers w97 gmar &

7a |y § fF gw § mewr wew
FaTT § AT RS ST #Y AT
gw & dar ey 5 aga grer wqa
¥ | AT ST W qgt w5
gy fear srg ot Srearea fzar s
TEt AE AT qI 96t AT g7 I
&Y Y srErgT for, w7 W 98 Ed
% v garT Y $AT ST A A1 93
st &7 arfenit § @3 W 9gF AzAeay
FTET &) zTE A g &g famm
3 a1 g wY gm & faor & AT g A
A X AT HuAr WY w9 AT oAy
A1 Az 4gY wrar AT g AT Sy
anfer & TO*T &, N A9 FT qgar
g AT &, Iw A HIT o gw o
aayam AN FA I T g R fE
7w faafar § 987 0 &9 ¥39 § agf
gw @ frow & 4 &y S gang #
F &t A v & 77 F aw g,
I fremr & mrafo) #Y 2w daT A7
&4 g i AT ORIy T a9
& fod =ifgd oY &7 F AT W qF
Y gT SN TR T A gATd iferdy
§ smer QO aeg www o) &7
oy Far § fr waEe $ER SN &
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fe? a1 a3 o5T ¥ ford g7 o o
¥l & & ore g o e o Fareare Ty
MR e N T AT
A% fowrd Tt ot § Py 7 v
AT Fr A AR s RS § 9
Y qGT qwr AT gt & Wi T o
gy ety &7 grEAT FET 9IET
gAY agt aw fr gy At & &
BRAY § 1§ awwm F e
Y F ogard qadie ¥ arfad)
faorga &y & s arfeg s S
ST U &, AT GTHTT F AT §,
ST a7 fzraa @y ah e f S
@ et o a09F % oAy &,
ST a7 9 q0F & wew &Y | qwr A
F & adtar oz v @ Jar fF & 7
CISICIE TR S B il LUl TEe
T3 I 7 917 & /X 7 27 gl
M FT A7% I AT A FTH T A1
g Forrfy &4 & gt s =f=d )

bt qT7 § ww wS s AT
g f& srar gemar gardt ooy g gk
AT ¥ WY 98 ua W 9% 99-
TN ggwa @ afdw 9 o g9 TR
Ty & B ogurd W =fay § oW
afafa g A2 @ feferfuros, awt
et femrd & Dy froawg ¥
= E S o ey o e, e diE,
% 7T @ w1 4% & FANE ¥
FIET 9gH TF i HT77 q9Ta7 goy @71,
g AA g Afaq FTA aArar
oY= &tar g ¥ P &Y &Y forelt et
FY g0 O0F 9 @ Jrar § v ey
F T adF 9T Twr § 3 Iat aorg
¥ gAY faoras 6 &1 g ThE
AT RARTH AT 77 A4® AT Jerrfay
TFr s g T awmam § fr @
AT wferdg 7§ A wperarerEaTe R Frwand
&, S T &0 g anfe o e
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ZATE qOHTT Y AT W § AT IR
war ¥ gwe fedy frer fY R
qT TAHTTIE AT A W | AGA /R
senfasi wy forg o gy fovar s
& IW T ITE M L ETE AvaT
ar fommaa fear & oy & @7 SER
Y Afeq Afet & wgar § fv o o
FT7 qATRd $AT SN TF FOFT ARy
& forr wfemae a1, 9aF S T
W7 B FARTAT A WA T )
Q¥ aga @1 3w § forad B aitew
a1 fgdaq gHud & 99 I 9 §,
ITHY Fox ¥ ok Ay fway wma S ag
Feferforimm 1 &Y fowram garfa
& &, IR T FAT @ AEQ

oF A N A9 ¥ o 5T &7
|MEAT £ g ol § qray @At g
faedlY ATX wrRaad Y TIAAY g 7
ayes v § W e o warfew O
¢ & faeelt o o fagrr gany 97
& gigy a9, U¥ QAT WET M UE QA
ST q4 6 f9d g7 oF a1 7 °4g
wga &1 Wwr 57 fx =t 1w 0%
qe srg § Wt B frerd uwaTarR
frgeard®t &t o awg w T =ifg@,
g AT § MT I qIFN FE 67 g
foen 1 A feeran @ R q& wwAR
9 @1 %7 ¢ fr arawz 7% e g o
&X U ATHHAT AT GEAT & 9T @
€ A 98 39 & fa faoely Sy oy
# agq ) wwefat § R &w o
ariY § 3 Wdl wY 2|y gy, Afew
ag it % 3T 44T Y 9TE | IAR 9Ey
=T Ty A gy Ko w7y 98 aferay
®T ¥ 1 g7 gard faely oY ol afiqar,
T ¥ FE A Qoo AT Ko a¥ ¥ WA
Wiy § W 3@ @F ¥ a6 § o 7%
Y o WY & oww R afed) &
rew A qrf oY Vo o Tt W
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dfea ST T wel § o g9 few
fisar & Wi F ofF 77 w6 ¥ w@

A 5 @ Al el 6 T WY

ey WY wrarE fegeY w1 fax de
FURE S Cicil SRLSHED ST
gefr Get ey afeqat Aoz € e
W E F g fael & fau ot @1 At
farot ) T aret € 1 gt A AR E, |
forg stw giew ®g 9T Fwar g | Jg
ov #1¢ s AR}, @gt O Y,
agt qraTAT Ag) | A foxar agt @ €
IT & OF O 6RO A wady
AT FT I F U FH & fag
ST 9T @ | F 17 AT xR
AN TEAT E, WY A A W & fAw
&Y WY § a7 fasgw AwTR g &
sk 37+ gOT o o ad @
grar v afes Y& g F7A F197a79
Y drx & ) faeely & oAl ¥ BT #
fagr a1 & FItF 7 F R OF HIER
i @ T T ¥ | g o9 AT 6
gAY g O a9 AT qC | 0F A9
g1 9a F37 77 91 i 7y famge dardy
93 2 1 9E 93 yTEr Tk faerd
wt fE g 9 Fom, e aweT o
¥3 A1 ghn, [T 77 907 W, T
g AA? A2 WA 1 gAfew & A9
faer w4 ud FEr Agar g {w
=TT g fgegeam &t wfa & M A
AT ABA & AT IAHY oo € gAY
qemd F |rfgy w6 feeelt T
WA 2, oz ag wg & wgr § el
T E ! 9T 7 fes Hy g A FT
|qEY At W ) IR & W F o
Fi 3 w7 AT faegw | qifaw
T |

Eh q oelr | gz g § I @i
# f X 7f)A fedy fedt ok §
qr faege w4t fireran 1 fasifo®r quedy
ot & Wy wAafer @ & wfew
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A o T ok o & gt ey A
forera 1 awAr #T vy wE AT qAF
7R 7 w0w $Ow faegs T w47
A e ® ardt e & frear 1
-k faeeft & oY S fw gl & FoAw A
forar wmar &, wraR gy fewa T wEHE
£y &Y, I mT wy gAY faeely ®
TATHY B G &Y wrew v agh o
e g & gAY WY e Gy & AY
wgl 97 Srai & @ | AW o
stafiogaagraag i @i fw
THAT HT GIHT FZAT SO, WG JIAT
¥ QY SRy 0T, " 4§ A g
AT & afE WY Fy gy wrOw fwwoy
# wwwar g f& g6 qvw qdeeg 240
T[T IEN F )

fawrefy & an? & ofy aga FF AT A
1 ara &t o= ar f& wraw F oy
1 T fasrefy faeniy | g goTY deraTe

foas & a1z ag $aen g T fF oww

3T Y faorslr faea ot 7 &
T I g7 AT Arw &2 7 FF wmr
# fast & faeelt 9 gefmma v
TEAS F@Ar, S @y faee faee,
g Wt Ay Ao sy § 1 § Twan §
fF 1 Y qew Y gy st A oA
am =fg

uFT ¥ fgafad § are A o
w21 7 ¥ B fasoh & meaw amwd
Y @ F ar et o we
g e, a A Ay &) b
FA & fF g ay Ty T AR
Fw g A & e ogEY 9
AR & 1 grera v oAy £ (@ uw o

. W O owgt oy faarfqat ¥ ded
WY Tg &, WY Lo-Yo 2F & 1 GiEAY
wY avg ¥ Agi g7 Ay A fargrw A E
¥ aow § A wwn fF ot Qv agt
WA & I W Y weg, alew awy
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T &, AT ST T F, orgT Wy Y
ST A arE & saeT § ) e
¥ 73 ud wE 5 S qwT F AR
& &9 T feew & wae waw faw
HAF &Y ¥ g & WY g % 969§
& £ T2 S FY qEcg g agT Iw
T wifF sy fawl oomr § Bw 9%
g Ger wdf & 9wy WY R uw
s ¥y & fe g g v 5w &
9 wEQ 27, a7 foe Tw F e gai §
7T & gatsl ¥ fow qv@ gw ag
IT F7 a3 ¢ fr ag grema @R Y
AT T gIE qi= /AT oA S
g gy, fard fan gm § sy e (wa §
uY= foe o7 gurdy &g o 9wiE FTaw
g 1 = g & wwd gw gy faar
a1 ey § i g aga O § At
q T H WGF FIH BT G ATF
g fow 978 § 27 arg £ 9T FTTHT
qg AT &

# aga wam ¥ faey S & a8 o
g o ot & qmaer 7 o1 a9eag
o9 a% A T ag favwA ST @
BT a7 Tzt A wwTAl F qarfaw 7Y
AT 9 9T I7 F1 @19 A1 9T 4T
4 =rfge

@2 s faig ( forem amrar—afemw ) :
TETET HEIZA, 597 T qAL T FL AT
feramm s wiwm s waa 7 &
FEE F & T oz AT AET A

o TR AT g9 Wi e &Y
=1 = GEY oY | T WigeT aga
31T 2 A7 g § &0 g, A AY AT
aw Syl F g @y | WA A
qry 97 A0y e A faay Sy wa
mzfadl i afeqat § 97 & g5 avy
& AT 1 FE & FAT WA qTEET T
AT KT &€ srefag’ € srarey & avey
W & W | q9 O F gF §
Tt A FEiER 4 IR o ag
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& =ary Y far | e {fw o g8t
TEX IR ¥, TAAT #7 7Toq & yafaw
Y Few 7 o wiww a9 dafe
2R o1% FTEEr W oF yETA 9
ooy § W 39 | g faraw e R B
ag R gu zfaa ot &Y oot ok a8
wefag] & 919 aof, s e
dar w30 1 77 aga wdt Y ara & A
g & qw qfewd & fr 38 F0% wmE-
Y @ Aew F g 9 wWU ¥ W7
I 77 Y QAT 97 A AT G
¥ T ¢, T F T A9 ¥y qeW 2
T €A & A gy ver a2 oSt
weq & qr e afvaai e gu
formr o 1 gt AGE & WAy T T
ot faw e 72 § freelt & afera) a7
# guAr =gt € fw I wew g,
A f fevdmmd et & M SwR w2
& o dara @eEd ¥ A 2 ag
T At fadat o g 34 dwr
Y S EET  fAw w2 1 A wmra
T A drgamaw a4 T 5
X ) I T ACRICHNT FE T AIETT
wY forax fv agt av aga gurw A e
& wiifin Y Fadoly oy gt ST & @@ A
FE L &ITA A T AM § | 921 & o
gl % FE oIy A £ |

# Aoy Fars i frgd 2R aut
& Fift w1 AT awt 97 A4 gAT &,
987 a9 & i qreets § 1 verAr
ez aqr, 3 &1 ¥y @ g fagr wur
o oy gF efulmdztamav mrd
agi 9x Furf qeft A F oo &
Sl FAvg F WY 3T FT TAG AAT TeAY
o1 & § for FE aAvesft @t av a3y
FE D TraT § | qeT A A wredt awi ww
A EA & | T § AT ZR 99 @
Y a8 wed € fx oy gy whiwfafy €

A5 qw oraw & W= g i §Y oA
o3 § 1 7% Fra % qE med #Y
gz agd A o @ f ' & 1 efee
# Fermy sirrery & Ay 6 agg@ A O
frer eaqmer y AT € W fe N wrw &
a1 w2y afsazi & 9 # aow O aavag
& sty arfs g9 A oY TraT e fwar
# s God ore daE @ I/
U TS ) g AT T aTe WY
Ty & o st oo g e
FeAr § 3 Pl o & 48wt §
ot wTft ft a1 ag [ @ St
it gt § Fgv & A ARG AY
WHT AT TC A | Y a9T § A qE
et 4 30 g1 7Y 3T & T Qo
%o yfg wam N var wu 41 qvE
FATT To wAFT FAT § HIT FOWA
3z A To APAAT Frar ¥ I A
g q {awet & oy & OFT & 1 3E |TE
# gurer e 7 W g, 9a1 fE
eI g A 4o v 7 fo wTar g
azt TR F e agrar oA @ AT A
g% i g7 wEy AT ) gafan ¥ faass
wear fo foa g @ g &t
sy ot T W™ gTEee F°¢ )

qTa W 7 Ao Za & ard q ofy
FgAT ATEAT ¢ | Wow AW N T F
QT AT § Of 399 79 & A
T GAT TR £a9 W FY MY
T 1 A THETEIAE AW T At §
Fewt 2 &Y I A Ay WAL ERAT Y
gritfere 8§ el = a7 2w # ga™a
feam o1 & greTgdae dag ar arfeg
s fir TR TGN F ww F & Hifw
oy faw &Y it aga a6 § Wi
grn 2xw #1 <f <l e & g
ST &1 Y T g & T ARy
&7 Y T Evay § 1 gofa ¥ow ow
¥ qvmg TR el W g At



437  General Budget—

T § v Y O fadeft i reie Wt
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Shri Telkikar (Nanded) 4: Chair-
man, Sir, let me thank you for the
opportunity you were kind enough to
give me to speak on the Budget under
consideration. No doubt, it is a great,
privilege and a matter of pride for all
of us who have the honour to be
Members of this, the first elected
Parliamegt of India, to participgte in

a variety! of activities connected with
this augtfst House and the Central
Government.

Today while speaking on the Budget,
I have a feeling of appreciation for
this great country, its tremendou;‘gro-
blems and the way in which our Gov-
ernment tackle them successfully. In
spite of the temptatiop to find fault
with the administration apd the
executive and to point out a‘n
here and a mistake there and to give
some suggestions on matters, some
importﬁrgrii‘msome trivial, I cannot
be plind to the overal; progress, of
which any Government fcan be proud.
The history of the Parliament and the
Central Government for the last five
years is nothing but a grand record
of r'alliujg victories over great diffi-
culties atfhome and abroad. I heartily
con.gratulate the Government on their
SUCCess.

I was not ntesting any seat in
cither any State lcgislature qr the
Central Legislature, but I had a]chance
to go to the voters because parti-
cipated in the election campaign for
the propaganda work of Congress
candidates. Then, course, I had to
contact voters. Whatidid I find there?
O1f course, I wanted to tell them about
the achievements of the Government,
but they could not appreciate them at
all. They did not know the{ great
thing., the great achievements we have
made clsewhere in India, as for
exumple, the river valley projects, the
shipyard at Visakhapatnam, the big
factory ap Chj apjan, the Research
Instituted we have established so far
and so en. There are so many differ~
ent things of which the country can
be proud. But they do not know

istake
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about these. What is [#fisir criterion
of progress? The villager knows one
thing. He can see towards himself
the individual progress, and there he
finds no change. Then he goes to his
family; there {glso he does not find any
change. Then he goes to the village
—this is what he will do at the most
—and if he does not find any/pro-
gress there, he says that there is no
progress at all. This is what the
villagers used to say.

Why is this so? I know, of course,
that in spite‘ot the great efforts of
the Planning Commission to develop
and make progress in different fields,
they could not go to the villages.
They have made progress in agricul-
ture, injtransport and all other walks
_q‘i_"life‘ Even then, they could not
conlact the villages. So the villagers,
of course, could not fecl these things.
Why should this be so? Z;’ The progress
that tauches developméntal work for
the lowest  stratum of society,
especially the innumerable farmers in
lakhs of villages in India, is the deve-
lopmental work done through com-
munity projects; But what is the con-
dition of these ‘community projects?

matiers for con-
sideration. For example, how are
these  communily  project  blocks
formed, how is the work conducted,
how/should it be conducted and how

There are some

the people expect that the work
should be conducted? What 1 _found
was this, Of course, there are com-

munily project blocks in our parts;
also. But we do not find apywhere
the progress that is necessary. Figst
of all, who arc these development

officers?  All of them are not tragined
officers. Sometimes a Deputyf/Col-
lector is deputed as Development

Officer. He is not intexested in villeges
at all. He wants fo live in hig cilies.
They are always | the big cities.
Occazignally, theyfgo to the villages.
Thevy have no interest at all in the
work. So they cannot do the work
properly.

Again these development depart-
ments which are concerned with deve-
lopment work‘ do not, of course, have
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any plan. They should fix targets and
try to achieve them. For example,
take the health and medical depart-
ment. The officers should go to th
villages, find out different areas,
investigate what are the epidemics and
i particular to a particular
region and should wipe them out by
preveniive or curative. measures. But
this 1suiot being done at all. The
same is the case with the forest

department. The department is
situated at the headquarters of the
district., The officer concerned must

also go‘to the villages, especially in
the block, and if he finds some moun-
tains barren, he should try to afforest
them, at least one for an example.
That would be an? indication of pro-
gress. But they do not do even that.
So is the case with the agricultural
department.

" In this way, there are several prée
blems of the villagers which can\be
tackled by these officers very success-
tully if only those officers go to the
villages and investigate. The villazers
do not know the uge of fertilisers.
People do not know fwhat are the
improved methods ‘'of agriculture.
They do not know the importance of
consexrvation of soil, the benefits of
—— .

contour bunding a so on. These
are matters in whic'}zfthe officers can
help them. But nobody goes there.
What happens is this. People are
ne contacted; they are not con-
sulted at all in.,;iese matters. Plans
are imposed, fromf.above. Of course,
those plans are carried out according
to the whims of the officers. This
being the case, people do not realis

the greatness of the plans and th:{
utility of the community projects.

Then again, there are the vijllage

]Qr%lt:}c’:;km. What is the position
_abo ese village level workers?

They are expected to live in villages/;
but I am very sorry to say that none
of these village level workers lives
in a village. Why? Because they do
not have cinema theatres there, their
wives dolnot live in villages where
therc are no facilities for water and
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no good things to see and no educa-
tional facilities. So these people live
at the district headquarters and
occasionally go to the villages to do
some work for which they are deputed
by higher authorities. On the con-
trg_r!_,_ if they live {n the villages, they
can tackle severalrproblems of these
farmers; they can g_@g their difficul-
ties and find sglatians for them. They
can also impress upon the villagers
the utility and benefits of different
things. There are{!{several boons
which our Government are prepared
to give to these people. But they do
not understand the importance of
these boons, and that is why they are
not beneﬁtcdlby thﬁ't‘h-iﬁgs.

My suggestion is that the Central
Government should issue ingtructions
to this effect to the development
officers. If any village level worker
does_ngt live in villagei he should not
bipaid his salary at all. From my
own experience in several instances,
I find that the village level workers
are always abscnt from the villages.
They | always wused to live in
the district headquarters. In this
way, we sce that work suffers. If we
take an overall yiew, we find that as
much work is no‘g one as is expected
by the people at the higher level.

I have nothing more to say.
congratulate Government on the
achievemgnts I have enumerated and
hope that{ they will issue instructions
on the lines I have indicated to ensure
the improvement of the functioning of
the development departments.

Shri Mohiuddin (Hyderabad-City):
Mr. Chairman, Sir, the First Five Year
Plan concludedj with great sugcess.
The chief characteristic of the First
Five Year Plan was that we witnessed
the economic progress of the country
and & very large investment in the
country{ together with financial stabi-
lity of the country.

I again

The Second Five Year Plan com-
menced in 1956. But, unfortunately,
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the first year of the P
a very great inbalance,
of the country.

This year is a crucial stage for
development. The success of the
nd Five Year Plan will be of very
g::t importance for future develop-
ment. 1 know that the expenditure
on the Plan has progressively increased
from year to year. In 1953-54, the
combined expenditure by the Centre
and by the States was Rs. 1,019 crores
while it is estimated to have gone up
in 1956-57 to Rs. 1,894 crores. The
deficit in the Centre has increased
from Rs. 142 crores in 1854-55 to
Rs. 216 crores in 1956-57. Similarly,
the note circulation has considerably
increased. These economic factors of
increased expenditure and increased
note circulation have very stronglv
been pressing on the economic condi-
tions of the country. Industrial pro-
duction has no doubt increased con-
siderably and has been progressively
increasing during the last § or 6 years.
But the savings, as the Finance
Minister has said in his speech, have
not kept pace with the increasing
investment in the economy of the
country. So, the problem before the
Finance Minister at this crucial stage
is that while we continue to make
progressively larger investments in
the economy of the country, the
inflationary pressure should be reduced
as far as possible. Now, the Finance
Minister has, of course, undecrtaken a
very bold task and we hope that with
his ingenuity and resourcefulness we
would be able to tide over the diffi-
culties we are facing at the present
moment.

has witnessed
the economy

. One very important factor is that
there is a shortfall in agricultural pro-
duction in. the country. The food
front is rather very weak. Food pro-
duction and agricultural production on
the whole have been relatively
stationary since 1853-54. The Reserve
Bank of India has reported that
though the national income of India in
the First Five Year Plan from 1951-
1856 had increased by 18 per cent. the
national income in real terms increased

818 LSD

22 MARCH 1987

General Discussion 443

only by 13 per cent. in 1954-55 as
against a rise of 6 per cent. in 1858-84¢.
This is an important phenomenon
which has to be carefully examined
to find out what are the reasons for
this sudden decrease in the rate of
progress since 1854-58. And, you will
find that the main reason was that the
agricultural production has not been
progressing at the same rate as it had
in the previous years. No doubt,
weather and untimely rains have been
mainly responsible for the failure of
kharif crops in various parts of the
country and there has been leas pro-
duction especially in the case of millets
and other small grains. But we have
the bare facts before us that the
relatively small increase or the rela-
tively stationary level of production of
agriculture is the main cause of the
crisis that we are facing at the pre-
sent moment. And, I hope the Minis-
try of Finance and the Ministry ot
Agriculture will look into these very
important matters and see that the
rate of progress in agriculture is kept
up at as high a level as possible.

Recently, the Ministry of Agriculture
has been reorganised and the Miniatry
of Community Projects has been
integrated with the Ministry of Agri-
culture and 1 hope that' they have
evolved some scheme by which the
Community Projects Administration
will lay greater emphasis on higher
productivity in agriculture. The Com-
munity Projects Administration has
been laying greater emphasis on roads,
school buildings and other amenities
in the villages. It is desirable and
necessary that greater emphasis should
be laid on the increased productivity
in agriculture, on fleld technique for
greater production per acre of rice, of
wheat and other crops. Unless the
cultivator or the villager sees that he
is getting more output on account of
the improvements introduced by the
advice of the Government, he will lose
interest in the community projects or
any other project.

The inflationary pressure that we
are witnessing today since 1958 ‘is no
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doubt not only an internal pheno-
menon but is also due to a certain
extent to factors outside this country.

14 mms,

The boom conditions in 1965 and
1858 have been witnessed all over the
world, in European countries and in
America. It has been reported that the
boom conditions in European countri-
es have been very intense. All over
the European and American countries
the boom conditions have this charac-
teristic that they arose principally
from higher levels of consumption
and higher investment. We find the
same condition in India; boom condi-
tions in India are principally due to
higher investment, and I hope, to a
certain extent to higher consumption.

Another important feature of this
boom that prevails in the world is
that the period of cheap money has
come to an end. The cheap money
policy that was adopted since the
thirties, after the great depression has
a very interesting history. The cheap
money conditions have now dis-
appeared and we are now witnessing
new development; the rates of inter-
est have gone up, the bank rates have
gone up, the rates of borrowing have
gone up and the rates of public
borrowing are increasing and will in-
crease every day. With these drastic
changes in the monetary conditions of
the world as a whole, and of India,
particularly, we have got to examine
the conditions in which our monetary
policy is worked. One important as-
pect of our monetary conditions is
that in spite of the fact that our money
circulation has increased considerably,
there has not been a proportionate
increase in the bank deposits. The
bank deposits have, no doubt, increas-
ed to a certain extent, but the increage
is not as expected or should be. The
demand and time liabilities of the
scheduled banks have increased from
Rs. 639 crores in 1952-58 to Rs. 777
crores in 1855-56, that is an increese
of about Rs. 147 crores, while the
currency .in circulation has increased
by about Rs. 800 crores. Banks have
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a tendency to blame the Government
that they are drawing away the sur-
plus funds from the public into the
taxes or into other State organisations
like the Insurance Corporations and
3o on, but I hope that the private
banks will put in greater efforts %o
attract deposits from the public, so
that the cash base for their advances
should be strengthened. The ratio of
advance to deposits has gone up to
about 71 per cent.-at the end of 1838.
Unless more deposits come into the
banks, this situation cannot last- very
long. The situation regarding the
banks, I think requires special consi-
deration by the Finance Ministry, and
I hope, they will look into it, so that
the banks other than the State Bank
of India may try and open n
branches and attract more deposits
for the good of the country.

The reorganisation of the States
during the last 1) years, as far
as I could see, has caused a
set-back to the progress of the
Second Five Year Plan. The re-
organisation has been completed, but
there are so many problems that are
left over after the reorganization has
been effected. The services have got
to be reorganised, the laws have to be
adjusted, the budgets have to be
examined to see where they are
lacking in the proper distribution of
funds in the different areas. The State
budgets have been recently presented
to their respective assemblies. The
Budget of the Andhra Pradesh was
presented the day before yesterday,
and I find there is a deficit of about
Rs. b3 crores. These reorganised States
which had a great jolt in the first
vear of the Second Five Year Plan
require special consideration by the
Central Government. I am especial-
ly referring to Andhra Pradesh
because they have heavy deficits.
Unless the Central Government comes
to their help......

Shri T. T. Krishnamachari: How?

Shri Mohiuddin: Well, the deficit is
to be met. For example we had sug-
gested that the distributable part of
the excise duties should be increaseq,
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so that a State like the Andhra Pre-
desh which contributes a very large
amount of excise duty on tobacco gets
a larger share for the development of
that part of the country, where to-
bacco i3 grown. That was one sug-
gestion. 1 do not know whether the
Finance Minister or the Finance Com-
mission will accept it, but still there
are 80 many problems which the
States have got to face and I am sure
that unless the Central Government
and especially the Finance Minister
looks upon these problems with great-
er sympathy, the difficulties of the
‘State Governments will increase
every day.

The saving as the Finance Minister
‘has said have not kcpt pace with the
investment which the Governments
are making for the economic develop-
ment of the country. The small sav-
ings schemes have been working for
the last five or six years and they
have made progress, but not at a rate
which will cover a part of the gap
which is necessary for the develop-
ment of the country. I am sure that
the Finance Minister will find various
ways and means of increasing the
savings in the country. But one sug-
gestion that I have to make is that
the provident fund schemes, as they
are operating for the factory workers,
should be extended to other sectors
of the population. The provident fund
schemes have been providing quite
a large amount to the Central Gov-
ernment, and if these compulsory
provident fund schemes are extended
to other employees, for example, the
-employees of establishments govern-
ed by the Shops and Establishments
Act, I am sure a large amount of com-
pulsory savings will be coming in for
development purposes.

I hope that these suggestions will be
taken into consideration, and with
these words, I close my speech.

! ww  (SrE—fwa—e-
g wrfxw arfaat ) - avvafy e, &
T aga gt § e aed qR
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14.18 hrs.

[MRr. Depury SrxAEER in the Chair.]

afey YY) F¥@ g v oow
squ qwasfa Qo § @ g
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& 2 d § fir fiwaril o grem iy
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izart F=am w19 &7 w9 IgE F
forg Sfaa w27 5o | § @ w@IE w
uF TF AT FTH AT § I § FAT 7Y
 FErdrg & | § wTA FQIE UF
A AT 71 ¥ I sqFwAr #G1
Dr. J. N. Parekh (Zalawad); Mr.

Deputy-Speaker, Sir, the Finance
Minister has rightly observed in his
Budget speech that our economy has
passed and is passing through a period
of stress!and strain. The inflationary
pressure is being felt not only here
but in ather parts-ef-the world also.
In India, the prices are rising. The
prices; of foodgrains are soaring high
and the prices of commodities are
also very high. This has natural im-
pact on our economy. No doubt,
efforts are being madefto check that
tendency. But, with more money
being pumped into our economy, the

inflationary pressure is bound to show
itselt.

As has been shown, the present
year’s capital and revenue defieit
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will 'be of the order of Rs. 365 crores.
It is certainly very Mi::l:s we
resort to borrowing and; taxation and
foreign aid and deficit in a
judicious manner, we are not likely to
reach the targets, We may have to
prune down our or spread our
Plan over more years. The limits of
taxation have been reached, in my
opinion. Borrowing programme also
cannot be restored to in the preseny
market conditions. The fate of the
State and the Central loans some-
time back was very well known.
There were no b?ers in some places.
We cannot depen Lo much on foreign
aid and a judicious watch over the
situation is warranted. I am sure that
our Finance Mipister is quite alive
to this situation.

The saving has not been to the ex-
pected levels. With the rise in the
circulation of notes, our bank
deposits have not risen. More de-
mands have beenimade on the credits
and more funds are required. There
has been a scramble for funds by the
banks. The call deposit rates are going
higher and jthere is almost no corre-
lation between the money rates and
the bank rates. This situation is far
from happy.

The gther day, the Chairman of the
Indian] Banking Association, Mr.
Bhabha,' has complained that pressure
is being brought to transfer some of
the deposits to the State k of India
and deposit the savings] in the post-
office savings bank and the like. I do
not know how far the allegation is
true. I it is true, I do not think]it
is going to remedy the situation. It is
only just a book entry and nothing
more. OQur foreign exchange position
is also far from happy andi{placed as
we are, we have to wriggle out of
the situation.

Coming to the education problems,
I feel that in the years that have pass-
ed by, wef have not evolved a basic
education system suitable to the coun-
try and our aspirations. Much of our
time has been wasted the contro-
versy about the mediu:\\ of educa-
tion. Text-books are often changed
The national outlook and the national
spirit that has to be imbibed at all
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levels have not taken roots. I’/i: high
time that we give top priority to this
part of the problem. Our population
is increasing and more ildren are
going to school. But, our/school and
college buildings are not sufficient to
meet our requirements and after two
years this problem will arise in every
State in an acute form. Mo hools,
colleges, especially technical'colleges,
are needed.

It is quite right that in the Second
Plan, industrial development has been
given a very high priority. I feelf that
a useless controversy has been un-
necessarily going on about the public
and private sectors. The present is a
time when every sector has to play
it;?part. Everyone must contribute his
mite to the national development.
But, I feel that the tempo of spend-
ing in the public sector is not tuned
to thejrequirements of our professed
development programmes. If we have
to progress, as is natural for any
country in the modern Meﬂ age,

T~

we have got to industriali ery soon
and for that we must spend. In the
present Budget, we have allocated
Rs. 53 crores or something like that
to the Ministry forfstarting the indus-
tries. I think it is not sufficient. If we

. have to progress, more funds are

mecessary; they should come up in
a short time. Basic/industries are the
need of the day. We must progress
very rapidly. The public sector indus-
tries should be decentralised so that
more of these could be located| in
suitable backward areas in order to
develop them.

I have a word to say about our
development wing. Our development
wing is doing very good worl)‘(j I da™)
feel that there is still much more to
be done. They must evolve a pattern
for all the Stat: They must have a
complete picture/based on the avail-
ability of raw material, suitability ot
a place for industrial development,
etc. It i3 not that somebody should go
and take technical advice and/the like.
They should be able to guide evem
the private sector. They should
survey the different States with
2 view to locating different iv-
dustries in  suitable / places. The
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development wing can do a very use-
tal work in this connection. I also feel
that we badly need a designing sec-
tion. Mostly, we have to// refer to
foreign countries for our designs. In
India so many new industries are
coming up and if a co-ordinated effort
is made, a designs section would
come up very soon. Necessary techni-
cal advice would be available then.

There are Industrial Finance Cor-
porations and the like for big indus-

tries put for medium and small-
scale industries, monetary help
should be given more liberally. They

have no working funds at their
disposal unlike the highly industria-
lised countries of the west.

We fmd., here that almost every
Ministry is handling some industrics.
The Railways have their own indus-
try, the Defence Ministry has some
industries ungder it, the Production
Ministry hasr\&ome other industries
under it, the Iron and Steel Ministry
has some industries under it and so
on. I feel that there is no co-ordina-
tion between the/different Ministries.
They can pool their resources, they
can pool their man-power, they can
pool their equipments and they
pool their technical

can
know-how. I/
find that sometimes useful technigg

hands are being misplaced -and their
services are not utilised as they ought
to be. I knqw that some foreign-
returned men{who have highly specia-
lised qualifications in the sanitary line
are being utilised in the flood wing

of our W-nistry. It is only just a waste
ke

eof their//energy, there education and.

their hnical know-how. If the
technical know-how available in the
country is judiciously and usefully
handled that will contribute greatly
to f{the success of our Plans. If a
proper co-ordination between the
different Ministries is evolved, much
useful work can be done.

Similar is the case with regard/ to
our research laboratories. Our nation-
al chemical laboratories and national
physical laboratoriés are no doubt
doing very useful work. But their

22 MARCH 1057

General Discussion 452

researches and their findings should
befmore and. more made available to
the public at large. There also some
more co-ordinated effort should be
made so that thei researches are
easily available e commercial
and industrial world.

I have a word about our Defence
Services. The present inter-national
situation has put our country and all
the countries of the world in such a
position that one has to be alert and
alive to the situation. As we all
know, Sir, the cold war and the hot
war blasts are just blowing. The
international field has become a chess
board where the weaker nations are
being used as pawns in the game by
the big powers. So far as we are
concerncd, Kashmir being our live
issue and there are other grave inter-
national tensions, in West Asia and
other rcgions, the situation demands
that so far as our defence require-
ments are concerned we have got to
be very careful, alert and alive. No
amount of idealism and no compla~
cency is warranted. I think we are
in for a third war unless something
miragulous happens. Even though
our jawans in the Army are very
high spirited, they must also be well
cquipped. In the modern age a well
cquipped Army and a well equipped
Air Force is the need of the day. I
feel that the three wings of our
defence—the Army, the Navy and the
Air Force—should be under three
separate Ministries so that proper at-
tention can be given to the develop-
ment of cach wing.

I find that the budget allotment for
the Navy and Air Force is not ade-
quate looking to the tune of the time.
We must see that our Air Force is
well equipped with modern aids.
Pakistan is very well equipped with
American military aid. They have
jet planes. Our Air Force must also
be equally well equipped. Therefore,
I feel that a separate Air Force
Ministry should be formed very soon.

Coming to the question of health, I
find that the amount allotted to the



pﬁblic health sector is far from happy
and adequate. India isavast country
and the health requirements should
get top priority. 1 know that all
that is possible is being done, but 1
would say that something more will
have to be done. Our public health
section, particularly drainage, sanita-
tion and water-works in big cities as
well as villages, requires a lot of
development. More funds will, there-
fore, have to be put at the disposal
of the Health Ministry. I know that
the All India Medical Institute is
coming up and a lot of good work
and research work is likely to be done.
By their research work many aspects
of medical science are likely to be
developed. Similarly, 1 am sure,
Ayurved, Homoeopathy and other
branches of medical science are also
being developed. But the public
health requirements in a country like
India do require still more and better
attention.

On the transport side I find that our
shipping has not still devcloped as it
oughi to have. Our shipping is in its
infancy. I feel that out of railways,
road transport and shipping, shipping
should have got more allotment of
funds. 1 think that we have been
handling only a fringe of our foreign
trade. As the transport bottle-neck
is increasing, and as more freight will
have to be carried, shipping is bound
to play a very major part in our deve-
lopment programme. If our shipping
is deyeloped and particularly Tramp
shipping it will certainly yield good
results. We know that the shipyards
of the world are heavily booked.
Therefore, just as Vizag is doing good
work, we must have second and third
shipyards. We must have preliminary
survey work carried out in this res-
pect. I feel that shipping is a very
good foreign exchange earner. There-
fore, i shipping is judiciously hand-
led we can earn foreign exchange
because a lot of foreign exchange is
going away because of our handling
the cargo through foreign ships.

Our road transport also requires
great  development. It has great
Ppotentiality of development It has
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been admitted that the railways can-
not carry all the goods and, therefore,
the brunt will have to be borne by
the road transport system. It is good
that the Planning Commission has
now advised us that for ten years
goods road transport should not be
nationalised. That means the private
sector has got a good chance to enter
that field. It has also a very good
employment potential. I think that
we must have National and State
Road Boards for the development of
roads. Unless our roads are developed
and linked properly with big towns,
our road transport system cannot func-
tion cfficiently. If a particular amount
of tax is earmarked for being given
to these National and State Road De-
velopment Boards they will be able
to do some useéful work as is the ex-
perience of foreign countries. If a
survey is made or a Transport Com-~
mission is appointed so that a co-
ordinated transport system could be
evolved, it will go a long way in help-
ing the situation.

1 also suggest that the bridge sur-
vey should be undertaken because
the pressure on roads is likely to ine -
crease. A bridge survey at this moe
ment will be very helptul.

Our trucking and trailer industry
also needs a great fillip. I a credit
system is evolved, I feel that more
people will enter into that industry.

Lastly, I feel that our administra~
tion must be tuned up. There must
be cut in the wasteful expenditure,
There must be more contact with the
masses to know the public require-
ments. Corruption and nepotism gnd
inefficiency should be given the go-by.
Finally, Sir, I think that with the co-
operative effort of all concerned, our
country and we have a very bright
future.

Shrimati Jayashri (Bombay-Subur-
ban): I thank you, Mr. Deputy-Spea-
ker, for giving me this opportunity to
speak on the General Budget. From
the little experience I have about the
small savings schemes, I would like
to draw the attention of the Ministry
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to the ambitious scheme that we have
put before the public. We expect to
collect about Rs. 500 crores from Small
Savings for implementing the second
Five Year Plan. I feel that still a
great deal of propaganda is needed
for making this scheme of ours popu-
lar. Especially in the rural areas
people have not so far been aroused to
take interest in this scheme. In large
cities also we have got a Committee.
In Bombay, we have got a Women’s
Committee and from my experience
I can say that with great difficulty
we have been able to collect not a
very substantial amount for this sche-
me. We have been told that the
bankg themselves invest and when we
approach the public, they say that
they will have to wait for a long
period for interest, while in the postal
savings and other savings they expect
to get interest every year. So, they
are rather reluctant to invest in the
12-year savings. That is my experi-
ence which I am putting before the
Minister. Though we are anxious that
we should help, we want that the
public also should be aroused to takc
more interest in this work. After all,
it is the responsibility of the people
to see that our Plan is successful.
That is the reason for my bringing
this question to the notice of the
Minister.

Now, I would like to refer to the
reports that are submitted to us about
the education and health programmes.
A few months back, we had the big
UNESCO Conference in Delhi. There,
in one of the reports, the complaint
made was that the education of girls
was neglected not only in India but
in various countries by various nations
of the world. I am glad that the
Government are going to spend a large
amount on the educationa! program-
mes, but I would like to draw the
attention of the Minister to the fact
that proper attention should be given
to the education of girls. I would
request the Minister to see that when
funds are allotted to the institutions
for women, to the women’s univer-
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sities and women's colleges, they are
more generous in their grants to those
institutions.

1 would like to congratulate the
Ministry of Education on their scheme
for raising the pay-scales of the
primary school teachers. At present,
some of the primary school teachers
are getting less salary than our peons.
in the report, when I read that the
pay-scales are to be increased, I felt
very happy. There is a scheme for im-
proving the salary scales of primary
and junior basic school teachers to be
implemented by the State Govern-
ments With the financial assistance
from the Centre. That is a very en-
couraging feature, and 1 hope that
large funds will be allotted for this
scheme alsa.

Next, I would like to draw the at-
tention of the House to the health
schemes. Even some of the Members
who spoke before me, as for instance,
Shri Asoka Mehta, mentioned about
this, namely, the clearance of slums.
A few months back, in one of the con-
ferences held at Jaipur, they appoint-
ed a committee for urban and commu-
nity development. In their report, they
have drawn attention to the fact that
due to the towns becoming larger and
larger we are having slums, and that
the growth of towns create slums. In
the big projects under the second Plan,
there is great need for planning the
towns and cities from the point of
view 0f meeting social needs from the
very beginning so that a common civic
consciousness could be created in the
well-knit and compact urban commu-
nity. We are paying more attention and
that is, I think, essential, to the im.’
provement of rural development,
housing and other schemes. But 1 am
sorry to say that so far we have been
neglecting our plans for the develop-
ment of urban areas. We are aware
of the evil effects of big cities expand-
ing into larger townships. Here, we
find that due to lack of housing faci-
lities, the children are neglected. The
women ulso have to live in crowded
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jocalities and there is the danger of
jmmorality among the labouring class-
es as well as other people. So, I would
like more attention being paid to these
aspects when they plan new town-
ships. In our second Five Year Plan,
we have envisaged to expand our in-
dustries in towns, and here, if proper
attention is paid, there will be less
congestion and less danger of children
and women becoming demoralised.

Sir, another item to which I would
iikke to draw attention is the Social
Welfare Board's programmes. I am
glad to say that in their programmes,
they are going to have many homes
for neglected children as well as
women. So far, we were told that the
Community Projects and the N.E.S,
under their programme, were to take
care of women and children in their
respective rural areas. But I am sorry
to say that there is not much co-ordi-
nation between the Social Welfare
Board’s programme and the Communi-
ty Project programme. But now I am
informed that the Social Welfare
Board is going to take over this
scheme of working among women and
children from the community pro-
jects. In this way, if the work of
Jooking after women and children is
assigned to the Social Welfare Board,
1 am sure more attention will be
paid to the care of women and child-
ren.

We have passed some social legisla-
tion like the Suppression of Immoral
Traffic Act and the Children’s Act, and
we have expressed the hope that there
will be less danger of women and
children being exploited. The after-
care committees that are to be ap-
pointed by social welfare boards
should be given proper power to look
after the homes. From the report we
find that homes are going to be start-
ed by various States and for this we
will require proper personnel. For the
training of personnel also there will
be a programme and I hope that if we
get proper personnel, there will be
proper supervision of these homes.
From the report of the Moral and
8Soclal Hygiens Committee, we find that
ssmne of the homes were not genuine
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put, bogus homes. So, it is very neces-
sary that all homes for women and
children should be registered, so that
they will be able to have proper supe-
rintendents for supervising the homes.
I would beg the Home Ministry speci-
ally to see that proper inspection of
these homes is made, because at pre-
sent, we find that some of the bogus
homes are like brothels, especially in
big cities where there is greater temp-
tation for falling into the hands of
immoral people. So, I would request
the Home Ministry to set up machinery
to inspect these homes. These homes
should be registered and proper super-
vision should be maintained.

The other point regarding the Health
Ministry to which I wanted to draw
attention was about the medical col-
lege. There is great agitation about
one medical college in Delhi. I would
like to bring before the House the
voice of the Women Doctors’ Associa-
tion specially with regard to the Lady
Hardinge Medical College. They feel
that this is the only women’s institu-
tion throughout India and it should not
be closed. If there is need for another
medical college, the Government have
adequate resources for starting a col-
lege for men. If it is true that there
is only one medical college for women
who are unable to go to men’s colleges,
this college should not be closed, but
kept open only for women. 1 have
placed the request before the House
and I hope that this College will be
kept open only for women.

/ hri Ramachandra Reddi (Nellore):
r. Deputy-Speaker, I am very happy
to notice that in presenting the White
Paper and the Budget this year, the
hon. Finance Minister has been able
to give this/House a much clearer
picture than .u§pal. We have now a
very clear understanding of the finan-
cial and economic condition of the
country. He has told us about the
strain j:m the resources and revenues
of thi$ country and how best it would
be possible for us to get over them.
Hitherto we were practically in the
lap of deficit financing/ag long as the
previous Finance ter was in
office; but, thepe is & sudden change-
over as soon as Mr. Krishnamachari
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came into office. Much has been said
in favoursbt deficit financing in those
days, but so much is not being said
about it today. Anyhow, I think as a
practical politician, the present Fin-
ance Minister would be .able/to steer
through the present ‘malaise that has
been created either by circumstances
or by the manipulation of adminis-
trative affairs.

In trying to fill up the gap, the
hon. Finance/Minister has given us a
very clear indication of certain taxa-
tion measures in the coming Budget.
Of course, he has saved us for the
time being from further taxation,
though/ within the last one year we
had the uncomfortable experience of
going through as many as three or
four Finance Bills in some form or
other. Anyhow, the matter seems/lto
have taken a happy turn and I hope
under the present Finance Minister,
things will be much happier hereafter.

I would like to put one question to
the Finance Minister, namely, whether
it_is_not possible at least hereafter
to have one Budget only instead of
two Budgets, one general and the
other for railways. I see no reason
why{there should be a separate Bufget
for tailways. I do not know whether
in other countries there are two
Budgets, one general and the other for
railways. As long as/ the company
management of railways was there, I
could. _understand the necessity for
separate Budgets, because there were
50 many payments made to the Rail-
ways and alsp so _ .mpany recoveries
from them, in_addition to so many
other adjustments that had to be made,
But today the Railway Department
has become a wing of the Government
and there is absolutel;j no reason why
it should be treated as a separate
department. As a matter of fact, the
Rdilway Department is now recognis-
ed not as @ mere commercial under-
taking, but as/a public utility concern;
and, as such, when the administration
of the entire country is for the public
good, 1 see no reason why there should
be two separate Budgets,/ one pro-
bably under the exclusive scrutiny of
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the hon. Finance Minister and the
other probably under the exclusive
scrutiny of the Railway Minister. In
having two Budgets, tnere is alwa

the feeling in certain departmen

coming under the General Budget that
the railways are being treated in a
different and more comfortable man-
ner than the other departments. This
feeling/ is going to increase from day
to day and it is possible that a greater
agitation would be forthcoming when
this sort of spirit is further engender-
ed. .

15 HRs.

The hon. Ministerf has given us an
indication that a gap of Rs. 365 crores
will be left after marshalling the
resources so far available. I would
request him to have two things/in his
mind. One is to have a closet scru-
tiny of the expenditure of the country
and the other is to find out other
comfortable sources of revenue by
way /of taxation or otherwise. There
is always a tendency on the part of
certain departments to over-budget
themselves. At the end of the year,
they find that they have/a large sav-
ing for which there will not be pro-
per accounting. Especially that spirit
was hitherto inculcated in the depart-
ment of Defence. Fortunately, the
Revised Estimate shows only a saving
of Rs. 1 crore rather than a few crores’
as hitherto. In spite of the large
expenditure that must have been
incurred during this year, even this
sum of Rs./1 crore of surplus shows
that the budgeting in that particular
department is not done with as much
scrutiny and care as it ought to be.

In regard to finding}f/of proper
resources, 1 will have say rather
frankly, though it may be uncomfort-
able "'to those people who are in the
Cabinet, that there are certain
resources which cannot/be forgotten,
which have to be revived, which, pro-
bably, would not affect anybody and
which, on the other hand, would give
a large revenue to the Government
from which th to AN
up the gap. I’shall refer to one or
two items which, I hope, the hon.
Minister would take into greater con-
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evirtition snd the entire/Cabinet will
to what extent such suggestions esn
be followed.

One is savings in the WNationsl
+{Extension schemes There has been
an the the House & sessimtion
discussed the Congress side
about the wastage that is occurring in
the performance of these Nations)

Extension and Bi Development
schemes A sum of/ about Rs. 300
crores has been vided im the

Second Plan. 1 am sure we can
safely cut off Rs, 100 crores from that
by way of economising the adminis-
.tratit:%nnd preventing wastage, I do
not nt to go into the subject in
greater detail because the Estimates
Committee seems to have dealt ‘with
the matter in great detail. Taking/the
advice of the Estimates Committee, &
hope the Government will be able to
cut Lhort some of the expenditure

which is perhaps going to waste today. - .

1 will then/kefer to the salt tax. In
the Second Plan period, if salt tax is
revived, without any senh entality
about 1t, without any teference to the
previous pdlitics about if,“Probathly, we
will be able to get Rs. 100 crores. "Ths
is @ very big sum, a good sum, which
ean reduce the deficit which the hon.
Minister is trying to/fill up. Time
there was when there was so much ot
excitement on the sslt duty. Whether
there was Jus {for that or not
then, at this e of time/l do not
think there is any justification for not
reviving the salt duty. Of course, the
Government are aware of it. In every
Budget for the last five yearsd/I see
that particular section relating to salt
excise duty has been kept infact, That
shows that the Government have an
eye on that reyenue and they have

not aban it completely. It is
now more than ten or fitiesn years
since the was made
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producer nor the danler would b2
affected. 1 would anly urfe upon the
thon. Minister to look q )
that .subject and find out a ot

reviving this especially because thef
have not given up this.

A third matter which 1 would urge
upon the attemtion of hon. Minis-
ter is the question of prohilbition, On
all accounts, those who live in the
States know that prohibition has been
a.complete failure.,, Whatever might
be the report of/ the Prohibition -
Fnquiry Committee set up at the
mnstance of the Central Government,
those who know the truth about it,
those who live in the villages and
understand the workingfof the Pro-
hibition Act, would certeinly testity
to the fact that there has been a mis~
management of Prohibition adminis~
tratinn and there has been a deveiop-
ment of the ljguer trad en &
cottage industry seﬂey epartmenta
have become demoralised over that
and corruption has been going on
rampantly and bare-facedly. It is ne:
more useful to nk of prohibitlon
if the Government think that/under
the Constitution, acting as they are
under i\, they must pursue a policy
of prohibition, I would only advise
them to susperd this policy for some
time und see: that revenues are re«
(GWered to a large extent. If they
find that they have a comfortable
margin, then the Govemnment may

come forward with W
polic, n regard to//ll'o , Cor-
-—!! :

Act do make a eomfortable profit
ot it. Wmvunhm‘mdch]
¥ euddbeeanilyhhw
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«ather people who/are corrupted and
«orruptible. -

A very dismal picture hss
given by the hon. Finanee Minister In
para. 5 about the production of food-
grains. A couple of, years ago, Gov-
ernment took credij ‘that their Plan
has succeeded wonderfully well and
as such production of f ains has
almost reached the farge). But, in
later years they found that production
was going down. Asg has been pointed
out very clearly by the hon. Finance
Minister himselt, in 1853-54, it reached
the figure of 68% million tons of food-
grains. In 1954.55, rt came down to
665 million tons ahd in 1855-56 to
634 million tons. This Qseg_sii;m a
very large quantity of, foodgrains to
be imported from other{ countries. We
have large tracts which can be culti-
vated. Imasmguch as we have got very
large water resources that can be com-
manded and utilised, there is ne reason
why themovemment should feel shy
in improving them. In fact, there was
a sort of complacency in the year
1853-54 that the Government have
been able to achieve the|food target
and as such nothing more peed be
spent that way. Immediately in the
Second Plan, they have gwitched on
$o the industrial development and
expansion not mindful oflthe fact that
the previous output of foodgrains in
1953-54 to the extent of 68§ million
tons was due mainly to the very
favourable seasonal conditions that
prevajled then jand also to the energy
of the farmer who had been able to
put forth all his capacity and resources
to produce more taking e of
the helpful seasonal conditionss E But
today we find the development of icri-
gation facjlities being neglected. The
provision made during the Second
Plan is mostly for the i r
schemes of the previous Plan, and{no
big new schemes have been taken up
for want of finance. I should say, as
I have been saying already, that there
m be a prior consideration given
to | the development of our food
A rces rather than to our industrial

If we had money for both,
% develop both of them
to er without neglecting the food
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monrm}ndtheapocitydtheemm»
try to produce more and more, but in

spirit zl the Government to spend
mo. nd more on industrialisation.

/this connection, especially when
the hon. Deputy Minister for Irriga-
tion is available here, I would once
again draw  his attention to &—very
good project/in Andhra, namely Soma-
sila. Time and again 1 have been
bringing this to his notice. Actually
I have invited him to come and see
the dam site so that he| might be
convinced of the truth of 'my repre-
sentation to him. Memoranda have
been submitted and so much corres-
pondence has been going on between
the Central Government =and the
Andhra/ Pradesh Government, and 1
am sure the Government must have
been able to appreciate the need for
such a project.

The Deputy Minister of Irrigation
and Power (Shri Hathi): I have
already replied yesterday.

Shri T. T. Krishnamachari: I have
no doubt about it. The only trouble
is money. '

Shri Ramachandra Reddi: I would
request him to have patience and hear
me for a few minute\s‘ and I will be
able to tell him how far it is possi-
ble to cover the money difficulty also.
also. \

Mr. Deputy-Speaker: The difficulty
is my patience might be exhausted.
Shri Ramachandra Reddi: I would

request you to be a little bit indul-
ggpfo me, for five minutes at least.

' lixe/nn.—doubt so many points to

urge, but I hope I- will be able to
finish within five minutes. N

The projecf has been designed to
give irrigation to about ten lakhs of
acres, together with generation of
nearly 15,000 k.w. of power. It has
been neglected by both the/State and
Central Governments. en the
Second Plan was under consideration,
it had been given a place under fiood
schemes. The floods to have
wiped off that ascheme, and! it has not
come even under that. 1 do realise
that it cannot come under the flood
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schemes and that it must be taken
under the ordinary schemes. With te;

Fhkha of acres and with nearly Rs. 2

crores to be spent over that, it works
to about Rs. 200 per a But now
in answer to a question/ a couple of
days back the Irrigation Minister was
pleased to tell us that the estimate has
been revised, the dam construction
desi have been revised, and that to
covezlylthe same acreage the estimate

now ‘would be crores. That

works out to about Rs. 85 per acre.

That being so, it will be a very cheap/
enterprise, and will at the same time
also secure a very large food produc-
tion, nearly ten lakhs of tons either
in paddy fr in coarse grains. Hence
1 do not/see why the Government
should not take it up as a smaller
scheme at this stage and at least finish
the first phase of it so that this entire
area,/ might be brought under cultiva-
tion without much delay. It will
refieve the food position to a large
extent. 1 had to gxpatiate on this fox
the_ simple reason that it has been
pointed out in the White i’aper that
we have been going down in food
production. The land that will come
within the pr;)ject is atrendy being
cultivated and/ dry grains are heing
produced. No special attempt has to
be made to bring it under cultiva-
tion.

Apart from this, I would also urge
upon the attention of the Government,
the possibility of securing the entire
amount by way of betterment levy.
As I have already pointed out, the
cost works out to about Rs. 85 per
acre. It willZ;)e easy to levy Rs. 100
per acre ahd secure about Rs. 10
crores. The estimate is only Rs. 8§
crores as it has been rgvealed a couple

' back. In these circumstances
I would urge upon the hon. Minister
once again to take up this question

and complete it gs_early as possible,
I hope you will tolerate/me if I take

a couple of minutes more and tell the
hon, Minister the need for considering-

the. . . e

Mr. Deputy-Speaker: Toleration is
left for me and discretion for the
Member.
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Shri Ramachandra Reddi: It I find
that your toleration has been exhaust-
ed I must think that my discretion
should be used.

Mr. Deputy-Speaker: I find the hon.
lady Member has been rising again
and again, but my records show that
she has already spoken on the sub-
ject. She has forgotten that she:
thanked me for giving her time to.
speak on the General Budget. These
are her words:

CHE FATT AT TT AT W7 AT
fa=mr &"

T Fasaafy a (e
Tgare, oftww 1 faer fogdr wEgAa
T faar faamis, IAY) :F A
TRt g fe & A A g
Mr. Deputy-Speaker: She is mis-.

taken. She should just refresh her:
memory.

Shri U. M. Trivedi (Chittor): The
White Paper, as the i spea-

" kers have noted, has been very

great help to all of us in understand-
ing fully as also approaching the.
problem and aci our views be-
fore the Government and the House.

One thing that is noticeabld is that
the hon. Finance Minister has been
quite ¢andid in admitting that our-
food grain production has gone down.
‘We have heard it repeated many-
times by the Treasug/ Benches here-
that our food production has been on.
the increase. Our Food Minister has
never lagged behind in saying that
our food production has increased.
We have all been'feeling that food:
production has been going down, anad:
this picture that has been given is a
very honest picture as to how things
are in the cou7try.

The essential/feature has been that
we have been now importing Irod-
grains for a long time and spending
tons of money over this import o
foodgrains.« Only this morning I read
in a paper that Rs. 40 lakhs worth of
foodgrains were allowed to rot in
U.P. I know that in 1953 at one single
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place in Jaipur 30,000 bags of rice
were allowed to rot. This story has
been repeated over and over again
all over the country, and God only
knows how many crores of rupees
have been wasted in this manner. Our
Finance Minister is a man of frugal
Babits; and I hope he will see to it
-that this kind of wastage is stopped
wherever possible and that no further
~raste of this kind takes place.

Then, we are faced with one other
thing, and that has also been men-
‘tioned in the White Paper at page 6,
namely that the index of wholesale
prices has been on the increase, and
has not come down at all. People
‘have been clamouring for relief by
way of reduction in prices, but not
-only has there been no reduction in
prices, but on the contrary the in-
«<rease in prices has been going on
unabated, and from the index figure
wof 100 in 1939, it has gone up to 424.

During the last session, in regard to
the per capita income, I put a ques-
“tion to the Minister of Planning, but
he would not agree with my view
‘¢that our per capita income has not
increased. The proportionate increase
in income is nothing compared to the
‘proportionate  increase in  prices.
"When the price index has jumped
‘from 100 to 424, it is impossible for
anyone to show that a proportionate
increase in the per capita income has
taken place. In other words, the
masses have become poorer than what
‘they were in 1939, The sum total of
‘these two mathematical calculations
is that although a man’'s income might
have increased, and might even have
doubled, yet his expenditure has in-
‘creased by nearly 43 times as com-
pared to what it was in the year of
grace 1939. That also must be taken
into consideration. Merely patching
up here and there will not do; merely
increasing the salary of a few station
wnasters, of a few guards, and a few
«lerks and some low-paid staff in the
-cities—for which we are now provid-
dng a sum of Rs. 5 crores—will not
ado.
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Our efforts must be to bring down
the prices to a reasonable level. We
have, however, been noting, even im
regard to consumer goods, even fia
regard to cotton cloth, that the prices
have been on the increase. A pair
of dhotis which used to cost us Rs. 4
or 5 now costs us not less than Rs. 18.
This is the way in which the prices
have been going up. So, we are now
trying to meet only the increased eost
of various goods.

Besides, what a waste we are in-
dulging in! The previous speaker, Shri
Ramachandra Reddi was justified fm
saying that we must apply our minds
to this problem, and stop this wastage
in the community projects and na-
tional extension service blocks. Rt
might be that since this comes from a
Member of the Opposition, Govern-
ment may not relish it, but I do feel
that they =are merely propaganda
machinery for the ruling party, and
as swch it is a huge waste. I repeat
that these community projects and
national extension service blocks are
nothing but publicity or propaganda
machines for the ruling party and
for Government. They must be stop-
ped completely, and a full saving
must be effected under this head. They
are of absolutely no use to us.

I now come to the gquestion of
prohibition. 1 approve of prohibition,
but I do not at the same time approve
of the way in which this prohibition
policy is put into effect. Just to give
you an instance, in Ahmedabad, dur-
ing these elections, prohibition was set
at  nought, and everybody vied
with each other to get the voters as
much drunk as possible, with the
result that there has been a net loss
to the Central and State revenues.

We have seen also what is happen-
ing in Bombay. Very recently, I had
occasion to visit, with a friend of
mine, a particular flat in Bombay. Y
am a tea-totaller, but unfortunately,
my friend was not And he was
offered very nice drinks. When I
asked him how this was being done
openly, he had the courtesy to tell
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me, ‘Well, a certain amount is always
paid to the police officer in charge of
that area, and then the whole thing
is free’. That means that that police
officer gains money to that extent,
while our revenues are depleted to
the corresponding extent.

So, we must rise'and do one thing
first. In the First Five Year Plan, we
have already missed the bus by not
making any provision for elevating
the moral standards of our people. If
only we had raised the moral stand-
ards of our people, they would have
realised the difference between sin
and virtue, and that would have been
a good deal of moral gain for us.

Unfortunately, our plans have been
soulless plans. We have not applied
our minds to the question of imparting
any moral education whatever to our
people, especially, to the younger
generation, with the result that we
want to foist upon them certain
things which we think are quite good,
but which they are not prepared to
swallow.

The result of all this has been that
prohibition has not been a success.
It is true in some cases, and I should
think it is always true, that prohibi-
tion is a very good thing for those
who believe in it, but it is no good
for those who do not believe in it,
and who think that they ought to be
deflant about it. Bombay has been
the worst in this respect. Papers like
Blitz and others have been carrying
on propaganda in and out that prohi-
bition has hard-hit the Parsi com-
munity. It is a small community no
doubt but it has been the most vocal
community against prohibition and it
has done everything in itz power to
disrupt prohibition. Why can we not
tax such people? They are very rich
people. Tax them by all means. In-
crease your revenues. But do not
spend money on this prohibition
business, because we are wasting our
money on it. Therefore, I should say
that it should be put in a refrigerator
for at least another five years or so,
850 that we can tap some money from
that source.

22 MARCH 1057

General Discussion 470

There is one other thing that I
would like to suggest, and here, I
agree to the views expressed by the
previous speaker. In fact, I have
advocated it very often in this House.
With our present level of production,
i? we have the old salt tax once
again, at the rate of only Rs. 1-4-0 a
maund—we can make it Rs. 2-8-0 it
we like-~nobody will be hit hard. For,
salt today, even without the tax, s
dearer than what it was in 1914
when the tax was there.

A simple calculation will show that
if we impose salt tax at the rate of
Rs. 1-4-0 a maund, we shall be able
to get a revenue of the order of Rs.
26 crores, and if the rate is Rs. 2-8-0
we shall be able to get about Rs. 82
crores.

In regard to deficit financing, I do
not know whether the Finance Minis-
ter will agree with me, but I feel
that he does not believe in deficit
financing, which in my opinion is the
method of a man who wants to file
an insolvency petition. If that is not
his method, and he Welieves in
balancing his budget, he should not
give up this income which is easily

available from the source I have
indicated.
There need be question of senti-

ment in regard to this matter. We
are not fighting the British now. We
are our own masters, and we have
the power to tape the resources which
can be tapped. It is no use taxing the
poor tongaweallahs and creating
trouble for the travelling public by
having the octroi posts everywhere.
When we travel from one town and
enter a second town, there is an octroi
post on the border; again, when we
go from the second town to a third
town, there is another octori post;
when we go to yet another town, we
have to cross another octroi post,
exactly as used to happen in the days
of the British when we had to pass
through the Viramgam customs post.
Such difficulties must be done away
with. There should not be these small
pin-pricks on the people of our
country.
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Just as we have done away with
the customs barriers, likewise it is
up to us to rise to the occasion in this
case also. I would have said a little
more, but, I know that you, Sir, are
looking at the clock, and the clock
is also moving fast, and my time is
almost up. So, I would conclude by
repeating one request namely that
before we enter into the big project
of having prohibition introduced in
the whole of our country, we must
raise the moral standards of our
people. If that is done, then, we shall
be lifting the people to a higher level
morally, and then only we shall be
faithfully able to fulfil the constitu-
tional directive that prohibition must
be introduced in our country.

MOTION RE: SIXTY-EIGHTH RE-
PORT OF THE COMMITTEE ON
PRIVATE MEMBERS' BILLS

AND RESOLUTIONS

Shri Altekar (North Satara): I beg
to move:

“That this House agrees with
the Sixty-eighth Report of the
Committee on Private Members’
Bills and Resolutions presented to
the House on the 21st March,
1957".

This Report is in connection with
allotment of time for the Resolutions
that are on the agenda today. So
far as the first Resolution regarding
nationalisation of the tea industry is
concerned, 14 minutes have already
been spent and the remaining time
out of 2) hours is available. There-
after, there are three Resolutions and
the time allotted for cach is stated
against it in the Report. I submit
that the House do accept the Report.

Mr. Deputy-Speaker: The ques-
tion is:

“That this House agrees with
the Sixty-eighth Report of the
Committee on  Private Mem-
bers’ Bills and Resolutions pre-
sented to the House on the 2ist
March, 1957".

The motion iwas adopted.
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and  Resolutior,

RESOLUTION RE: NATIONALISA-
TION OF TEA INDUSTRY

Mr. Deputy-Speaker: The House
will now proceed with further dis-
cussion of the following Resolution
moved by Shri A. XK. Gopalan on the
14th December, 18586 :

“This House is of opinion that
the predominant position of
British capital in the tea indus-
try has proved detrimental to
national interests and that
the tea industry should be na-
tionalised forthwith”.

Out of 2! hours allotted for the
discussion of this Resolution, 14
minutes have already been taken up
and 2 hours and 16 minutes are left
now for its further discussion.

Shri A. M. Thomas (Ernakulam):
Mr. Deputv-Speaker, Sir, the Resolu-
tion moved by my hon. friend, Shri
A. K. Gopalan, is of considerable
importance, especially in the back-
ground of the statements of economic
policy made by the Central Govern-
ment, and T wish to make a few ob-
servations on it.

1 do not know whether Shri A. K.
Gopalan would have moved this Re-
solution has he been given an oppor-
tunity to do so today. A few days
back, when it was more or less clear
that the Communist Party would be
returned in a majority in the Kerala
Legislature, Shri A. K. Gopalan made
the announcement that one of the
first things that the Communist Party
would do in Kerela would be to
carry out nationalisation of all
foreign owned plantations; but after
one or two days, his party boss in
the erstwhile  Travancore-Cochin
area, Shri M. N. Govindan Nair,
stated in a Press conference more or
less to the following effect:

“We have not decided with
regard to nationalisation. It is
something left to the Centre, and
even if we take any step, we
would only go slow".

It was a very guarded statement
that he made and from the tone &t
appeared that he was pulling up Shry





